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(vili) Demard for coostruction of Fishing
Harbours at Gopalpur, Kasafal and
Astaran? in  Orissa during the
Seventh Five Year Plan:

SHRI CHINTAMANI JENA (Bala-
sore) : The State of Orissa had requested
the Union Government for construction of
three small Fishing Harbours at Gopalpur,
Kasafal and Astarang for execution in the
7th Plan peniod. The cost of construction
of the Fishing Harbour, at Kasafal is esti-
mated at Rs. 1.17 crores. On receipt of
the proposal an Expert Committee of the
Union Government had visited Gopalpur
and submitted their technical report to the
Government, )

After construction of these fishing har-
bours, the socio-economic condition of
many thousands of poor fishermen comm-
unity residing nearby, will improve very
significantly, Besides, the country will
carn a considerable foreipn exchange by
exporting processed fish and other marine
products, I would, therefoer, request the
Union Goversment to include all these
three project in the 7th Plan period for
their early cxecution.

14.15 hrs

MOTION OF THANKS ON THE PRE.
SENT'S ADDRESS

[English]

MR. DEPUTY SPEAKER : The
House will pow take up further consi-
deration of the foilowing motion moved
by Shri B. R Bhagat and seconded by
Shri Naresh Chandra Chaturvedi oo the
24th February, 1- 88 :(—

“That an Address be presented to the
President in the following
terms —

“That the Members of Lok Sabha
assembled in this Session are
deeply greateful to the President
for the Address which he has
becn pleased to deliver to both
House of Parliament Assembled
together on the 22nd Fearuary,
1988"
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—_—
SHRI RAM PYARE—

i —PANIKA
(Robestsganj) : Mr. Deputy Speaker, Sir,

I am greatful to you for providing me an
opportunity to speak on the Motion of
Thanks on President’s Address.

Sir, you must have observed that the
President has indicated Government polic-
ies and programmes in brief in paragraph
61 of his Address, but I want to quote
para 3, It is the most important paragraph.
It contains our feelings :—

— where the ideals of democracy,
secularism and soclalism enshri-
ned in our Constitution, are fully
realised;

— where social justice prevails, with
equality of opportunity for every
human being;

— where science and technology
bave helped to wipe out poverty
and disease;

— where economic development
does not exhaust the bounties of
nature, but creates wealth in har-
mony with it;

— where industrialisation and
modernization are fused with
moral and ssiritual values;

— where all religions and cullures
flourish in an atmosphere of mut-
ual respect and cooperation.

We want an India whose interaction
with the nations of the world is deciated
to peace and international cooperation,
and a new world order based on equality,
freedom and justice,

The hon. President has enumerated in
a single paragraph all those principles,
ideals and aims with which the Govern-
ment of India wants to progress. You can
gsee that how the Government of India
under the leadership of hon. Prime Minis-
ter Shri Rajiv Gandhi is trying to imple-
ment all the decision we have taken with
completo confidence. It may be the quest-
ion of fighting Punjab’s terrorism or
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endeavour to bring peace in the disturbed
areas of Tripura, in all the cases we are
marching forward with full confidece. So
far as question of economy is concerned,
in 1980, when we took over, after Janta
regime, it was a completely shattered eco-
nomy. After the drought of 1979-89, dur-
ing Janta rezime, agricultural production
has gone down by 17 per cent and G.N.P,
was only 47 per cent and not only this,
the industries bad also shown downward
trend. The results of our constant efforts
made during theso years can be seen I only
want to talk about infrastructure. Power
gencration has increased by 10,2 per cent
and coal production by 7.5 per cent. We
are marching ahead in case of coal, electri-
city, iron and petroleum, The ton. Mem-
bers will be surprised to know that we
have produced 3 crore and 36 lakh ton
coment and 82 lakh ton iron. We have
made alroaod progress 1o a piractically
all the industrics.

We have honesily taken steps, in acco-
rdance with the declared policy, to meet
the situation created by the worst ever
drought faced In the history of the coun-
try this year. The result has been that
not a single person has died of starvation.
In Bengal famine in 1940 nearly 40 lakh
persons died of starvation. Today all of
us must join to congratulate the Govern-
ment of Rajiv Gapdhi for tackling the
situation effzctively. This year at the
time of drought we had 23 million toas of
foodgrains in buffer stock, Railways bave
done a commendable job in transporting
foodgrains to deficit areas and their ear-
ning has gone up by 7.4 per cent and it
was increased by 4.4 per cent during the
first 9 months of the current year. We are
improving the pace of development in all
arcas and the result is before us.

{ want to draw the attention of the
bhon. Members to the Janta regime when
ques used to be formed for Kerosene,
Petrol was not available and to the surprise
of all of us trains which transport coal
were cancellzd because of non availability
of coal and there was no coal in power
houses for power generation. At the time
of our coming to power in 1980 economy
was in shambles. We have brought the
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economy on rails from where it can Imp-
rove further systematically, We have
implemented all our schemes vigorously,
We have done good work in all the fields,
We have enacted progressive laws for the
welfare of women, Only the Govern-
ment of Rajiv Gandi has taken steps in
this direction. He wants the women of
the country to move forward and avail
equal opportunities. He knows that if
the women are not emancipated theo there
may not be a balanced development. In
addition to all this, mgny committees have
been set up for their upliftment,

Similarly, in the Seventh Five Year
Plan an outlay of Rs. 14,00 crore has been
made by the Hop. Prime Minpister for
the upliftment of Scheduled Tribes and
Scheduled Castes, In addition to this he
is raising the amount as and when nece-
ssary. Io our plans we fixed a target of
ulifung 33 percent people of Sheduled
Castes above poverty line. But [ can say
with pride that we have exceeded the tar-
get and have uphifted 41 per cent above
poverty line. This s great achicvement
of our Government.

The number of youths in the country
has gone up. Many good steps have been
taken by the Goveroment for their welfare,
Many youth Centres and Nehru Yuvak
Kendras have been opened for them by
the Government. A feeling of discipline
has developed amorg them. We have
achieved this as a result of our poli=
cies and programines,

Yesterday, bon. Finances Minlster
mentioned several programmes for the
weitare of workers 1n his Budget speech.
These had also been discussed in detail in
the Economic Survey as well. This sub-
ject has also been discussed in detail in
the budget speech by the hon. Finance
Minister, although Hon. President had
also touched this point in his Address,
We have raised the 1ssue of labour parti-
cipation ipn industrial field. That day is
pot far off when crores of Indian workers
will actively take part in the development
of the country with a feeling of self invol-
vement., The credit for all this goes to
our Hon. Prime Minister Rajivji. The
opposition side has not at all made any
contribution in this respect,
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Today the opposition of the country
has got only 2.3 points in their mind.
They only build castles in the air. They
talk a lot about corruption but do not
cooperate with the Government in eradi-
cating it. I would like to say that the
Government of Andhra Pradesh, Karna-
taka and Haryana are the most corrupt
Governments. In democratic set up, you
will never find such corrupt Governments,
The Chief Minister of Andhra Pradesh
and Haryana are openly indulging in
nepotism. Even the Court has passed
strictures against the Chief Minister of
Andhra Pradesh for indulging in corrup-
tion. Today, the opposition groups are
not coming under one umbrella to serve
the country but to grind their own axe.
The people of India will never tolerate the
parties and the State Governments which
are corrupt and indulge in nepotism
and other malpractices. They want to
organise Bharat Bandh, They bave no
right to organise it. What is the issue ?
The steps, the <Government of Rajiv
Gandhi has taken are being praised by
one and all. The Budget presented
yesterday by the hon. Finance Minister
touches all the aspects of the economy.
He has paid attention to the problems
faced by the youth, women, aged persons.
workers, journalists etc. in order to help
them., They may see our future
programmes also. We have brought
our economy on sound foot:ng and
we can say with pride that no other
pation n the world has achieved
this much success in solving the food pro-
blem. The rate of Inflation had increased
to 21 to 22 per cent at the time of drou-
ght in Janata regime. The Hon. Prime
Minister of the country had stated frmly
with courage, that in spite ot this unpre-
cedented drought and floods he and the
Government will not allow the rate of
inflation to touch the double digit as a
result of which despite difficulties the rate
of inflation is only 9.8 per cent. Yester-
day, the hon. Finance Minister presented
the Budget with a view to check inflation,
rise in prices and increase productivity and
employment opportunities, The other
nations of the world under the grip of
{nflation are quite astonished to see the
way we have achieved success in curbing
ihflation.
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They talk a lot about balance of pay-
ment position, but desp’te drought, the
exports have risen by 24 to 25 percent and
imporis by less than 13 per cent as com-
pared to the last year’s flgure just because
of our practical Import-Export Policy. I
want to tell the auvgust House that our
Export-Import Policy and economic policy
have stood test of the time. All the
pations of the world except Pakistan
bave appreciated our foreign policy and
signing of Indo-Srf Lanka Agreement,
which 1s the interest of Tamils in Sri
Lanka as well as Tamils in Tamil Nadu
and our country as a whole. We have
improved relations with China, Afghanis-
tar, Russia and other countries of South
Asia. Our peace efforts have all along
been appreciated. Our technological and
economic relations are constantly impro-
ving and have cultural exchanges with
Russia under the Cultural Agreemeent
between the two nations, The relations -
between Russia and India bave improved
since tae visit of the Hon. Prime Ministers
of the two countries.

I want to say that thc oppsition talk
of corsuption, Those who live in glass
houses should not throw stones at others.
Their own shortcomings are very well
known. 1 want to say that the opposition
parties of the country should think serio-
usly about their own decds, CPM has
lost its reliability and public support in
Bengal, They are tryiog to win the Pan-
chayat elections through riggiug on a large
scale. We are not revealing this truth,
Three of their own Ministers have given
the statement that rigging and corrupt
means have been e¢mployed on a large
scale in Bengal. So today. I want to
teil them that they will have to work
in a democratic way if you want to streng-
then democracy in the country, I want
to tell that CPM is a leftist party. They
held a big rally in Delhi but what happe-
ned in Tripura ? They lost the ground,
I demand on behalf of the Congress party
that if they have guts, let them have elec-
tions in Andhra Pradesh or dissolve the
Bengal Assembly and then see. They
expect Rajivji to be bold and it is quite
surprising to note that they try to make
an alternative to Cougress party, 1 want
to say that Congress is a Natiopal Party
and its policics are working not only for
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the last forty years but right from the
freedom movement, We want the progress
or our country by following those policies.
I want to ask them that on what basis
they demand the resignation of Rajiv
Government and claim to make an alter-
native, If we do not think of making an
alternative in Andhra Pradesh, Karpataka
or West Bengal...(Interruptions) . What
can they do to make an alternative who
belong to different groups...(Interruptions)
...We do not know what has happened to
the Jan-Morcha of Shri Vishwa Nath
Pratap Singh......... (Interruptions)......
This is not due to the faulty policy or
inability of Shri Rajiv Gandhi but because
Shri Vishwanath Pratap Singh wants to
take the country backward.........
(Interruptions),,, .. ...They organlsed a
movement in 1974 against Babu Bahl Patel
which was accepted by Shrimati Indira
Gandhi in view of Shri Morarji Desai.
But when Shrimati Gandhi ousted him,
Babu Bhai became super human. They
made him the Chief Minister of Gujarat.
Seventy-five crore population of India are
familiar with the faces of opposition. Do
not make casties in the air, realise the
factual position if you want to save your
existence ...... (Interruptions) . .. We would
welcome the comments of the opposition
on the Hon. Presidents Address. But
they do not say anything in this regard
All they have talked has nothing to do.
with the President’s Address, While I
have said everything to the point whether
it is economic policy, social policy, forsign
policy or basic principles. T have not
gone beyond the scope of Motion of Tha-
nks on Presidents’s Address.

Mr. Deputy Speaker, Sir, we are
thankful and fee! proud for all the basic
things the Hon. President has indicated
in his Address, and moreover I appeal to
the opposition members to have some
introspection and not to indulge in accu-
sing others on baseless charges, Only
then democracy can be established in the
country. One could observe, how help-
less they felt and how they reacted after
the presentation of the Budget. when
they could not find anything to say they
declared it as an election budget. I would
say that Shri Rajiv Gandhi will continue
to present the budget in accordance with
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the aspirations of the people it does not
matter, whether they call {t an election
budget or people’s budget. We would
continue to bring such budgets and engage
ourselves 10 do the welfare of the poor.

In the end, I thank you and once
again support the Motion of Thanks on
the President's Address.

[English]

SHRI INDRAJIT GUPTA (Basirhat) :
I regret that I am not in position to
support this Motion of Thanks.

The President’s Address for the cone
tents of which I know that he is person-
ally not responsible, is an essay in illusion.
And the reason for that is it has glossed
over many of the harsh realities of the
situation and led also, therefore, to some
contradictory formulations in this Address,
For example, one contradiction, I must
point out, is very glaring in paragraph 59
This Presidents’s Address has taken appro-
ving notice of what is described a ‘sub-
stantial progress in our bilateral relations
with the United States of America’. Well,
we are not against developing firendly re-
lations with other countries. But the first
sentence approves of progress in our re-
lations—that means. friendly relations,
I take it, not progress in hostile relations-
with the USA, and the next sentence of
the same paragraph says ‘““we continue to
impress upon the United States the seri-
ousness of our concern about the supply
of armaments to Pakistan notwithstand-
ing that country’s relentless pursuit of
nuclear weapons’’.

So, we are developing our relations
substantially with the country which we
are at the same time," criticising politely
for continuing to supply armaments to
Pakistan, despite that country’s relentless
pursuit for nuclear weapons. What is this?
He should explain to us what is meant by
this because, for the first time since In-
dependence. . (Interruptions)

SHRI K. P. UNNIKRISHNAN
(Badagara) : You are replying to whom ?
There is no Cabinet Minister here.
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AN HON, MEMBER : Secretaries are
there.

SHRI SAIFUDDIN CHOWDHARY
(Katwa) : Where is Mr Bindeshwari
Dubey, the Law Minister?.. (Interruptions)

SHRI K.P. UNNIKRISHNAN : What
Is the point in discussing all these things ?
Is this the way they are treating the
House, Sir ?

MR. DEPUTY SPEAKER : Two
Ministers are here.

SHRI K. P, UNNIKRISHNAN : Nel-
ther Prime Minister nor a single Cabinet
Minister is here,

SHRI SAIFUDDIN CHOWDHARY :
It is that two State Ministers make one
Cabinet Minister ?

SHRI INDRAIJIT GUPTA : They are
busy with other more important jobs than
to listen to our speeches .. ({Interruptions)
I was saying that for the first time since
Independence, India has entered into coo-
peration with the United States in the sec-
tor of defence—a thing which was never
countenanced by Paadit Nehru or even by
Mrs. Indira Gandhi. But oanly recently,
after his last visit to the U S., the Prime
Minister has informed us that in some
vital sectors of defence, where some high
technology is required, particularly in the
manufacture of our proposed new light
combat aircraft and our main battle tank,
we are having to go to the Americans and
to the West Germeant to incorporate their
technology and their designs and their
engines into these vital weapons that we
propose to manufacture in our country,
At the same time, we are saying that USA
is the best friend that Pakistan has got,
who is arming it and is allowing it to de-
velop nuclear weaponry, So, Sir, if
they are going to allow these powers to
enter our defence struclure, to enter our
laboratories and our workshops and to see
our whole defence arrangement coming
from the inside, can we depend on them
to stand by us if we happen to be involved
in hostlities, if a cris’s comes from Paki-
stan ? Are these people we are going to

PHALGUNA 11, 1909 (SAKA)

on Pr. Address 438

depend on ? So, I would say that on these
points, Mr. President's Address should
have been more carefully drafted because
it is absolutely self-contradictory.

Then, Sir, I am more concerned with
some of the disturbing new trends which
have emerged on the scene during the last
one year. There is 2 passing reference in
this Address, to the communal and divi-
sive forces, and pledge is taken that we
are going to combai them with determinat-
ion and so on. But that is pot the ex-
perience of the country that these forces
are being combatted with determination
and energy by this Government. There is
not a single mention by the President in
his review, of the ghastly communal riots
which took place a few months ago. There
is not a word of solace for the minorities
who suffered in those riots—I am referring
to Meerut particularly. The name of
Meerut is not even mentioned. It is not
deplored. Nothing is said about the crue-
Ities that were perpetrated, not only by
communal forces but by the armed police
of that State, as everybody koows, I think
it is better that Members on the other
side, like Mr, Panika, do not accuse us of
flirting with BJP. After all, no less a per-
son than Balasaheb Deoras has paid so
much trlbutes to the Congrees and said
that there is no other alternative and if
necessary, we should cooperate with them.

Interruptions
" P

&!
AN HON. MEMBER : He is referr-
ing to Mr, Dange.

SHRI INDRAJIT GUPTA : You are
putting Mr. Dange and Mr. Desoras on
the same footing. You are welcome to do
it. Mr. Dange is not our leader, We have
expelled him from our party. You can see
it. If you iike, you can kecp Mr. Dange
with you. We have no objection. But don’t
say this thing. We are determined to fight
the forces of communalism.(Interruptions)

AN HON, MEMBER : In Kerala, they
are aligning with BJP.

SHRI RAM PYARE PANIKA : They
were joining with the Janata Party and
BJP also, The country is well aware of
this, Not that I alone know of this. The
couotry know about it, (Inrerruptions)
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SHRI INDRAJIT GUPTA : Asre.
gards, election which took place recently
in Tripura State, the particular pcint I
wish to refer to is because it has been
blindly digested by everybody, although
it is going to be henceforth the criterion
that if any State is disturbed, if there are
violent activities and terrorist actlvities
are there, if some people are killed by
terrorists, then there is no option to held
elections except under the development of
the army. That is the thesis which has
now been sought to be introduced slowly.
I remember that two years ago when elect-
ions were held in Puojab, was the situat-
ion regarding law and order better than it
was in Tripura ? We went to punjab and
we saw the Prime Minister addressing
meetings from behind the bullet proof
screen. Wherever he went, at every plat-
form the bullet proof screen had to be
erected. Is it not a fact the whole ' maidan®
of the meeting was full of security people ?
Ordinary people are afraid of going out of
their houses after dark. It is still there in
Punjab, I will come to that later. The
killings had taken place on innocent peo-
ple everyday. But nobody suggested at that
time that the army must be deployed;
otherwise elections cannot be held in
Pupjab. Yes, para.millitary forces were
there. They were in Tripura also-BSF,
CRP and all that. But the army was never
deployed because there was no questionor
overthrowiong of a leftist Goveramen# in
Punjab. The electoral contest was with
the Akali Party. The Congress Party al-
ready decided that it is better that the
Akali Government skould be formed and
they should face the ierrorists. But here
js a different Kettle of fish—in Tripura.
Therefore, what will happen there 7 I am
not talking of charges, counter-charges,
rigging and counter-rigging and all that. I
am talking about what has appeared new
on the scene and that is, three days before
the polling the whole State was declared
to be the disturbed area and the army was
deployed, not only in the border areas,
bordering Bang'adesh from where these
terrorists have been coming and goings but
even in the capital town of Agartala
where no TNV terrorists did anything, but
even there the army was deployed three
days before, on the 2nd of February it is
quite obvious not only that it is the new
thing, unusual and abnormal thing which
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has happened, not only that it gives an al-
libi that in future if there is, in the opin-
ion of the Centre, any law and order pro-
blem in a State where elections are to be
held, then the army can be deployed by
declaring it to be a disturbed area, It has
never happened before, never happened in
any previous elections. But it was a
motivated move in order to influence the
voters quite obviously, Sir, it is a sirange
thing that after the polling is over,
the election is over left-front
Government has been defeated,
the Congress has come to power in alli-
ance with a regional group called T.U.J.s
whose main political slogan has always
been that all those people who have ent-
ered Tripura State after 1949 should be
driven our With Such a group, the Cong-
ress is going to run Government there.
But after the polling is over, you don't
hear any more about T.N.V. killings and
T.N.V. violence. All disappcared after the
polling. (Interruptions) Yes, like you have
done in the Punjab, like your terrorists®
killiog in Punjab,

AN HON, MEMBER : That means
it is good.

(Interruptions)

DR. CHANDRA SHEKHAR TRI-
PATHI (Khalilabad) : It is sald that their
life and property is secure, (Interruptions)

SHRI INDRAJIT GUPTA : There-
fore, the terrorists bave got demoralised
and they retreated to Chittagong hill
tracts !

Any way, Sir, this a very serious thing
that has taken place and the Prime Minis-
ter should tell us whether this is a new
thesis which is going to be propounded
that Army must be deployed, otherwise
election cannot be held in disturbed areas.
That is the point. If the situation is so
bad, election should not be held, it should
be postponcd or delayed or put off. If the
situation is so bad that without the Army
you cannot hold election, then kindly think
about it when you propose to go in. The
other thing I wish to speak about is
Punjab, Here I do not know what to say
about this paragraph which is written here
about the Pupjab. It s full of a lot of
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bravado and a lot of demagopy, and not
a single word here in paragraph 7 to admit
that the situation is going from bad to
worse. The whole country knows it, Only
in November or December for a short
period the security forces lor some parli-
cuiar reason were able (o get a shghtly

upper hand and it seems that the terrorisis

were somewhat on the defensive. A coasi-
derable number of them were I believe,
apprehended or even killed. But since
then, it seems they have regrouped, they
bhave reorganised, they have got new re-
cruits, they have mude a new plan, and
they have stepped up their rate of killings
and they are killing more Stkhs than
Hindus now. Every day whole fam:lies
are being butchered. What is the Govern-
ment thinking to do in this situation ?
Here it is said—1 charge this Government
with a total policy of inaction and drift
in the matter of the Punjab. Itis not a
question of one State, what is going to
bappen in Punjab tomorrow is going (o
affect the entire couuntry and so should be
taken seriously. Neither we are going in
for any mass campaigning which we have
always advocated that there should be
joint united mass campaigning among the
people against the terrorisls, against
Khalistan by all the parties and forces
which really believe in sccularism and
national unity. It wastried out for a short
while when Mr, Barnala was Chief Min's-
ter. Then it has b=en dropped like a hot
potato. The Corgress Party is not willing
to do any joint campaigning afrer that,
Then, the security forces, their cfliciency
and their capacity to cope with these
terrorists is certainly not going up, I do
not want to say anything more about
this, but nowadays what do we hear ?
Suggestions are being made thar Mr.
Riberio should be withdrawn from the
Punpjab and the Governor is no good and
this and that. Maybe that is for you to
decide. But certainly the efficacy of the
security forces, of the police particularly,
in the punjab is pot what it should be.
And third!y, there is no political initiative
whatever from the Government.Longago it
was told to this House that the cares of
Jodhpur detenues are being reviewed and
those who are found among them not
connected with the terrorists will be relea-
sed, That was months ago, I forget how
many months ago, it was declared openly
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in the Punjab in a public meeting by Mr.
Naiasimha Rao that within a few days
releases will begin. And today that is the
biggest ammun:tion or handle that is being
given to the ferrorists and the extremists
in Punjab, I-ow, nothing is being done.
Here in this paragraph it says : “The fore-
most task 15 to crush terrorism,” Very
good.” How will you propose to crush
terrorism ? Easier said than done. ... and
isolate the secessionists.”” How will you
isolate the secessionists, unless you fight
them on poitically ? Unless you fiight
them politically among the people of the
Puajab, how do you propose to isolate
them ? *‘., the Goverment stapds ready
for a dialogue with all those who eschew
violence.”” Who are they ? Is it enough to
eschew violence ? Even if you don’t stand
for the unity of the country and for the
Constitution, will it do just to eschew vio-
lence ? Your previous formula used to
be for those who eschew viclence and
those who firmly stand for the unity of
the country against secessionists, That has
been given up now, Now, it is limited to
eschewing violence, Whom have you got
in mind, [ would like to know. This dead-
lock is continuing making things worse
every day. Now, you have come to a
stage where the Prime Minister does not
even bother to consult other Parties who
are represented in this House, Is ita
party question or is it a national question?
There used to be a time, pot long ago,
when on occasions, consultations used to
be beld with all the Parties and some
suggestions used to enanate from those
meetings which might be considered vseful.
But this practice has been given up, Our
Party has been demanding that the Prime
Minister should call an ali-Party meeiing
and have a thoroughgoing consultation,
May be nothing will come out of it, may-
be something will come out of it also, If
you put many heads together, some useful
suggestions can be found. But the pract-
ice has been given up; not necessarily,
whatever a particular person considers to
be right, that is the only thing which must
be done. If the Punjab situation deterio-
rates and it is deteriorating with alarm-
ing implications fcr the rest of the
country—I need not spell those out, you
can think of them—it is this Government
which is responsible, So, in the interest
of the country, I suggest that they shou!d
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pull up their socks and think of some new
inintiatives and take the trouble of con-
sulting other parties to see whether some
consensus can emerge as to the lne of
action that shouid be taken,

About Sri Lanka, well itis a delicate
situation now and [ do not want to speak
much on it, We have always supported
the Accord. The whole trouble has been
its implementation as we konow. I do not
think, there is anything wrong in saying it.
When our IPKF weat there first, they did
not have adequate knowledge as to what
they were up against,

~14.57 hrs.

[ SHRI ZAINUL BASHER in the Chair)

I find, the commander of the IPKF
who is now about to be withdrawn from
there and replaced by some other officer,
Lt. Geperal Depinder Singh has said
publicly that the intelligence information
that our troops were provided with was
not adequate ; it should have been better.
That is a restrained way of saying. But it is
quite obvious that they did nct know what
they were up against, It is not only the
question of the efficiency of the LTTE
guerillas in carrying out this kind of
operation-—they seem to be masters, for
example, in ths technique of mining, laying
mines. Every day, we have to read out
about casvaulties caused to our troops by
the explosion of land mines and road
mines. Any way, on the question of local
population, the Tamil population in the
North, in Jaffna particularly, it seems to
me that if that entire population was really
hostile to the LTTE, then our IPKF would
have an easier time to go ahead. But
obviously that is not so for reasons
which should be gone into. But all
I would say just now is, the country is
very much disturbed, no doubt. We have
had to step up our deployment of troops.
There are supposed to be as many as 15
brigades now in Sri Lanka, I do not think
in any previous military operations ever
our country had to send 15 brigades out
to another country. Anyway, because it
was considered necessary, it has been done
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so. President Jeyawardene is not keeping
to his part of the bargain. Itis the duty
of our Government to see this, since our
troops have gone there at his request,
According to the Accord, they have gone
there for a limited purpose, They bave
not gone there for an unlimited length of
time, They cannot aiso be withdrawn
tomorrow, even the Tamils do not want
that, for obvious reasons. But President
Jeyawardene must Kkeep his part of the
bargain. He is not doing so, neither in
respect of sending new settlers to colonise
the Eastern province, nor regarding the
devolution of powers to the provincial
councils, nor regarding the holding of
clections,

15.00 hrs,

So,I would only submit that our Govern-
ment must maks all possible efforts to see
that President Jayewardene sticks to his
part of the commitment under the accord
and that the elections are held as soon as
possible and, after the elections are over,
it will be time for the IPKF to come back,
te withdraw. If it is not possible to with-
draw, even then, you have to consider
possibilities of initiating a move to replace
the IPKF by a multi-national force. It
should not and need not include super-
powers contingents. There are other
countries, after all, friendly countries pon-
aligned countries,third world countries and
so on, But IPKF is notto remain there
for all time to come, It will be something
which will be counter-productive in the
long run.

Then, there was another election
recently to which T have to make a refe-
rence that is, in Meghalaya, What is the
Congress Party doing in Meghalaya, may
I know ? They could not get a majority
on their own. Now 5 Members of the
Hill Peoples Upion have violated the
mandate given to them by their own party
and defected. That means they have voted
against their own party’s mandate In the
election of the Speaker and yesterday or
day before yesterday, in the no confidence
motion, they have voted against their own
party’s mandate and supported Mr.
Sapgma's Ministry. WNow, there are alto-
gether 19 Members clected from the Hill
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Peoples Union. According to the legis-
lation which we have passed sitting in this
House, at least one third of 19 which
means 7, must leave their parent party if
they want to form a separate party. Here
only 5 Members have violated mandate
and they have joined with the other side.
We need not go into what inducements
and all that were offered to them. But I
want to know in this House, ] am one of
the Members of this House who ig res-
ponsible for the Anti-defection Act having
been passed here, it lays down clearly that
if even less than one third of people go
out, then they are guilty of defection and
undsr the provisions of that law, they
have to be disqualified. 1 want to know
what the Government of India proposes
to do about this Meghalaya affair, Is it
to be allowed ? Is it to be tolerated ?
(Interruptions) The Act is passed here,
not in Meghalaya. I am raising this
qusstion because tomorrow same thing will
happen elsewhere also. It is a very impor-
tant question It shows that the Congress
party, in order to somehow bring about a
kind ot an artficial majority by which it
can maintain its rule in Meghalaya, is
prepared, koowing fu'l well that these
people are doing something which is vio-
lation of the anti-defection law, is willing
to wink at that also and to embrace such
people, The Goverpmeznt must deeply go
into this question and decide what they
propose to do. Othzrwise, vou can repeal
the Act. Why not repeat the Act ? If you
find it cannot work, then repeal the anti-
defection  Act. You have got a big
majority here. You can repeal it. But then
it has its own dangers and consequences.
You know that, What to do ? Either you
keep the Act and p'ease implement it, Or
you repeal the Act and face the conse-
quences in the country,

None of thes: problems and none of
these issues which are agitating the minds
of the people is dealt with in the Presi-
dent’s address. Therefore, I say it is an
essay in illusion.

I do not want to say much about the
economic situation because we will have
plenty of time to debat® when the Budget
is taken upr It is a strange thing that
President’s Address does not make even
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a cursory mention of the fact that when
Mr. Rajiv Gandhl came to power, the
pumber of closed industrial units in this
country was 93,000 and today, after about
three years, it has gone up to 1,47,000.
It is your figure, not mine. 1,47 000 Indus-
trial units-large, medium and small-are
lying closed in the country. They are not
closed by the workers but closed by the
employers, the owners. And something
like over Rs. 4700 crores of bank credit is
tied up with these closed unijs. There is
some talk here about creating new avenues
of employment and all that, as usval, But
bow many people have lost their jobs as
a result of these closed units? The
Government, I regret- to say, does not
maintain any record of that nor have they
got any policy of finding out how many
of these units can be restored, reopened
and made functional. All that they have
done is to set up a Board, of Industrial
Reconstruction or something which has
been functioning for about a year and I
know that it has done precious little upto
now. It will not be able to do anything,
This is the phenomenon, big mass pheno-
menon in our country now. I do not know
in how many other countries they keep
lakhs of Industrial units being closed down
like this and the peopie who are responsi-
ble for this being allowed to go scotfree.
If the workers go on strike-rightly or
wrongly- no occasion is missed for attac-
king them and accusing them of being
anti-national and doing somerhing which
is ruining the productive assets of thig
country and so on. All right, you are
welcome to your views. But not a single
word has been ever uttered against these
fellows who have just eaten up the money,
most of it taken from the nationalised
banks and the financial institutions, swallo-
wed the money, closed the units, rendered
the workers unemployed and they thems-
selves run away. It does not seem to
arouse any anger or indignation in the
ruling party at all. There is not a word
about it. T am just pointing that out.
Also, take the textile policy. 133 textile
upits are lying closed. More than that, T
would say. the bandloom weavers., lakhs
and lakhs of handloom weavers-] am sure
you are aware of It in your State—are
today rendered unemploynd. Their hand-
looms are idle because no yarn is avail-
able, The Finance Minister said somes
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thing in his speech yesterday about the
plight of handloom weavers and how they
are going to be supplied with artificial
fibres-the polyester and rayon and some-
thing.else. But what is needed is cotton
yarn with which they work, The cotton
yarn is being exported frem our country,
lakhs of our handloom workers are star-
ving, What is to be done ? In every State,
like U.P,, Tamil Nadu, Bibar or Madhya
Pradesh, wherever you go, lakhs of hand-
loom weavers are beginning to give up all
hope of being looked at by the Govern-
ment so that they may be able to survive.
What kind of a textile policy is this ? (33
textile mills are lying closed. A big busi-
ness house of our country, the Birlas,
perhaps the biggest has not closed down
but locked out, in one case for one vear.
Just on 15th Feb. it clebrated one year of
lock-out. The Keshoram Cotton Mills
employ 10000 workers. 99 per cent of
them, iacidentally, do not come from
Bengal but they are people from Bihar,
Orissa and Uttar Pradesh. They are
getting a living there, They are working
there. That factory is locked out for more
than one y2ar now. Another Birla muiil,
the Gwalior Rayons Mill in Kerala
situated in Mavoor is now closed down
for two vears, 19 workers have committed
suicide in the course of that lock out. I
am not surprised to know that such big
capitalist houses do this kind of thing.
My point is : what is the Government’s
attitude ? *hat has the Gov:rnment pro-
posed to do 7 Has the Government any
intention or capacity to influence or pres-
surise all such businessmen oot to keep
theiy productive units closed in this way
when you are talking about shortages and
talking about unemployement ? Nothing
is mentioned. Nothiog is done, A lot
has been said here about education, about
the New Education Policy. I want to
point out here that your economic survey
says that the number of illiterates in the
country has now ris2n o 400 million. Out
of the 700 or 750 mi'kion pceople, 400
milion people or more than 400 million
are illiterates even now after 40 years of
independence. They do not know how to
read and write, they do not know how
to sign their names. They are, of course,
victims of the media propaganda because
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even if you ure illiterate, you can sitin
front of television set or listen to the
radio, It becomes very convenient to
influence illiterate poor people who
cannot read books. who cannot read
newspaper or judge for themselves,
It is better to keep them illiterate
this way and influence them and pressurise
them by official propaganda through the
visual, the electronic media, Presently,
in our country, 40 years after Indepen-
dence, 400 million people are still illiterate.
That is, for all of us I say, a matter of
shame, It is a blot on our country.
Instead of going in for very high fangled,
high-tech methods of education by com-
puters and so on and so forth, let us pay
a littie more attention to what is hap-
pening down below at the grass-root level.
Othsrwise, this rise in illiteracy would not
have been like this. That is necessary. So
many primary schools are there in the
couniry in remote parts of the rural areas
where there are no teachers, I have been
to many tribal areas in Singhbhum in
Bihar. 1In those tribal areas, schools
are there. building is there, but there is
no teacher. There is no teacher, there is
no equipmeni, blackboard. Nothing.
Students are roaming about, So, itis no
use creating illusions. We are not living
in a high-tech country, We are not citizens
of USA or West Germany or England or
Japan. We are citizens of a country cailed
India. We are Indians. This country has
a specific characteristics and features of
its own. Whatever we do in the way of
modareis2tion or anything new, you want
to bring technology, but it must be some=
thing which is appropriate for the condi-
tions of our country. Something which
1s appropriate for USA may not be
appropriate here. There must bea selec-
tive approach. It should not cater only to
smail sections of society the elitist section.
It must be sometihng which will real'y
hs!p uplift the masses. T am afraid that is
not the perspective and outlook with
which the Government is working. There-
fore, this is a short-sighted policy which
is expected to bring quick short-term
results, but it will not.

Therefore, since my time is up and so
many more points I could have spoken
on, but I hope, 1 have said enough be-
cause on political issues as well as econo-
mic issues, I find this President’s Address
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bly di olnting and illusionary Genera'Ily_speaking, the drought alws

;l::lr?: :ee::.s :?Epn‘y . justgify whatever the] , 878 transmits its effects to other ficlds of

Goveroment is doing. I do ot blawme L the Governments also. Accordingly,

slowly the industrial performance was

N Mr, Veokataraman for that. -This —is oot

-

prepared by him, we alt-kmow. But cer-
tainly, I thoroyghly oppose the kind of
demagogy whichfis being indulged in this
document. /

SHRI SHARAD DIGHE (Bombay
North Central) : Mr. Chairman, I rise to
join my colleagues on this side in suppor-
ting the Motion of Thanks to the Presi-
dent for having delivered this Address to
the joint session of both the Houses. In
a way, the Address has become now a
stale matter because after the Address, we
have come to know about the Railway
budget as well as the Economic Survey
and the performance of this Government
and yesterday, we had also the Budget
before this House. From one point of
view, the Address which was presented to
the House was general and in that several
details have been further filled up by these
documents in several fields. As far as
last year was concerned, the performance
of this Government, their achievements
and their future plans bhave been further
highlighted before th’s House, Every Gove-
rnment is tested by the way in which they
deal with the challenges before this
country. There were mainly, according
to me, two-three challenges during the
last year. It is not necessary to repeat
submission regarding the first challenge
about the wide-spread drought arising out
of the natural calamity and the way In
which this Government had dealt with that

" challenging situation.

We have come to know from all the
documents which are before the House that
21 out of 35 rainfall sub-divlsions received
deficient rainfalls and there have been
floods also in the north eastcrn reglon.
The steps that have been taken by this
Goverament are really commendable and
from this point of view the mention In the
Address and the further details which are

- provided to this House go to show that no
other Government could have done better
than what they have done in this field or
even as good as what they bave achieved
as far as the relief to the drought affected
\nd flood affected areas are concerned,

\

also affected. We did not reach the estima-
ted progress but we have already achieved
and showed a good performance by sho-
wing the increase of 10.2%, in this respect.

There are several other matters regar-
ding performance, But, as my earlier spea-
‘kers have already dealt with them, 1
would not like to repeat them within the
short time available to me. [ would point
out certain irritants and some of the faili-
ngs to which our Government should
immediately look to and pay their atten-
tion,

Firstly, as far as the industry,is concer- *
ned, even though the performance Is good
and the achievement has been commenda-
ble, certain data were published in the
Economic Times which are a little distur-
bing, They show the very disproportio-
nate large contribution of this industrial
growth by a few industrial groups only.
It has been further stated that what emer-
ges from the detailed production data is
that only 28% of industry accounted for
as much as 79% of the growth rate. The
bulk of the industrial sector or as much
as 60% of it cither grew by less than 59,
or suffered a rapid decline. Therefore, I
would request the Government to look
into  this matter, T koow that they,
are not complacent about the progress; ™
but if there is imbalance in the growth'
of the industry and only a few indu-
strial bhouses are growing and the rest
of the industry are not making as much
contribution as desired, then it wlil be a
matter for concern,

Many speakers have also referred to
the textile policy. The earlier speaker
Hon. Shri Indrajit Gupta also referred to
it. Everywhere in all the sectors which
are affected by this textile policy, they are
agitated over the present textile policy,
Cotton growers are agitated, handloom
industry is agitated, powerloom industry
and also the cotton textile mills which are
in the urban cities are also complaining
that because of this policy more upem-
ployment is perhaps being cxp:rlcnced.‘



= T-A—

481  Motion of Thanks

[Shri Sharad Dighe]

It is pointed out that nearly 133 mills have |

been closed rendering at least 1,66,000
workers jobless. That 1s the main point
of agitation as far as the workers are
concerped from the point of view of un-
employment, Next Monday. thousands of
workers from Bombay are coming to Delhi
to demonstrate about the unemployment
problem and closure of sick mills in
Bombay.

Shri Indrajit Gupta
gbout the deplovment
Tripura. 1 would not like to join issue
with him. He bad drawn a paralie! bet-
ween the Punjab e¢'e:tions and the Tripura
elections, 1f we consider the matter care-

said something
of military in

. fully, the situation was not bad in Punjab

after the death of Shri Longewal and when
the elections were declared in Punjab. But
in Tripura, the situation was very bad.
TNV were butchering the people every
day. It was necessary to take steps as
far as the Central Government was con-
cerned. Therefore, the Central Govern-
ment cannot be blamed about the deploy-
ment of military at that time. In fact,
everybody welcomed it at that time. It
was only after the counting started in elec-
tion that the questions arosc whether the
deployment of military at that particular
stage was correct or not, Looking at it
from the national point of view, I agree
that, as far as possible, at the time of elec-
tions, military should not be deployed so
that a feeling is not created among the
citizens that there is no freedom for
voting. The Disturbed Areas Act was
amended only recently and not at the time
when Punjab clections were to be held.
It came into force recently. The powers
undet that Act enabled the Government
to deploy military at that time. The
powers under the Act were used only
when the situation demanded.

Regarding Punjab problem, several
suggestions are before the Government,
It has been made clear in paragraph 7 :

* There can and will be no comp-
romise over the pnation’s integrity
aod unity”

Then, it is also stated ;
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*In the search for & non-violent
political solution of the problem
within the framework of the
Coastitution, Cobstitution,.,.”

From that point of view, *‘the Gove-
rnment is ready for a dialogue with all
those who eschew violence,”” The words
«‘all those who eschew violence' have to
be read in the context or in the back-
ground of the earlier statment made in
that paragraph. We cannot merely sepa-
rate them from the sentence which hon.
Member, Shri Indrajit Gupta, raised before
this House.

Several bon. Members referred to the
report of the Sarkaria Commission and
the appointment of Governors thereafter.
Of course, Sarkaria Commission's report
is a very valuable and good document It
contains detailed data about the various
provisions of the Constitution, It also
makes detailed recommeundalions consi-
derimg almost all the points of criticism
against the Constitution, especially from
the point of view of Centre-State relation.
That report is still to be discussed in this
House. I hope it will be discussed in
all the State Assemblies. Finally, a deci-
sion can be taken by the Centre. From
that point of view, it is no use merely quo-
ting that report from now on. We have
still to codsider it carefully. Of course,
the report, coming from a great Judge,
who bas considered all the aspects, deser-
ves great respect. Ultimately a decision
has to be taken by the Government and
only then we can come to particular con-
clusions. Some remarks were made about
the electoral reforms. It is true tbat in
the First President’s Speech, the reference
of electoral reforms was made., There-
after, two legislatiops were passed as far
as the funding by the companies and then
the anti-defection law, Thereafter, the
process has stopped and there is no word
about the electoral reforms. 1 would
urge upon the Government to take steps
so far as the electoral reforms are concer-
ped becausc the matter is now becoming
more and more urgent, Hence, we have
to take steps as far as this is concerned,
At least voting machine should be intro-
duced as also the identity cards. These
are some of the points which were already
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accepted and there is no defference as far
as the opposition parties are concerned
in this respect. It is becoming more and
more a controversial matter that unless
the question of funding, etc. is decided
the election is not going to be free as far
as the money power is concerned. Rece-
ntly, I read and most of us must have
read the remarks made by the ex-President
of India. He has said that about Rs. 30
to Rs. 40 crores were offered for that elec-
tion, If for the election of President,
really speaking,who do not go to the peo-
ple which is practically indirect election
without any posters, banners and meetings
Rs. 3)--Rs. 40 crores was offered, then we
must learn something from 1t. If for the
election of President so much money was
expected to be spent, and a person is
offered support by the opposition parties
barring the communists, then it is a very
serious matter as far as this country is
concerned, This isa very urgent matter.
This shows that money power and muscle
power are playing a very great role aad if
that is allowed to continue, then there
will be no free elecltions in this country.
It will be difficult to maintaion democracy
as far as this country i8 .congerned. The-
refore, electoral reforms should be urge-
ntly taken into consideration, even though
no mention has been made jo the Presi-
dent’s Speech. The promises made off and
on made i1n this House that electoral refo-
rms will be brought and the opposition
parties and others will be consulted should
be implemented immed:ately and care
should be taken that steps are taken
before we come to the next Presidential
Address as far as this House is concerned,
With these words, 1 support the Motion.

SHRI DINESH GOSWAMI (Guwa-
hati) : Mr. Chairman Sir, I am sorry that
I cannot agree with my friends of the
Treasury Benches when they claim that
the 'President’'s Address has been one
which sets new trend in the political sys-
tem of this country. Last year has been,
in many ways, a year of depression for as

whether in the political or soclal or econo-_

mic field. There is ha~dly aoything to
cheer about it. My friend Mr, ‘Panika
commented upon the Opposition that the
Opposition is doing dis-service to the coun-
try by raising the issue of corruption. T have
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to point out that if you want to criticise
somebody for raising the issue of corrup-
tion, I think you should criticise the Prime
Minister of this country because in the
last three Presidential Addresses, the
Cabipet spoke through the President about
the purity in public life and assured the
House and this country that necessary
legislations for electoral reforms would be
brought. It is not only in 1985 when it
was stated in the President's Address that
the Government was going to bring in
laws for electoral reforms, Word by word
the same very sentence was Trepe=
ated in 1986 as also in 1987, But nothing
was done in 1986 or in 1987 and 1 find
that this time there is no reference of
clectoral reform at all. Maybe that the
bop. Prime Minister, who in his youthful
exuberance was thinking of cleansing of
public lite is now reconciled to the idea
that the politics of this country is such
that you caonot govern this country if you
talk of purity, - And I will polot out as
to how the ruling party bas deviated from
it,

A reterence nas been made to Megha-
laya. Ibp this House with a lot of fanfare
the anti-Defection Law was passed. Even
when this Bill was passed, oplnions were
expressed that the Bill bas been passed to
prevent defection from the ruling party
and not defections to the iuling party.
And events have proved that this was the
case. What has happened in Meghalaya ?
In Meghalaya, 19 members were
elected from HPU. If the ruling
party really thought in clear terms
that defectlon from one party to
another is against the fundamental princi-
ples of democracy, if they were of the view
that this ayaram gayaram phenomenon
poliute the political atmosphere, a clear
mandate should have been given to the
Chief Minister of Meghalaya not to include
any member of any other political party,
elected.on another political symbol, But
this was not the case. Even technically,
out of 19 members if 7. members go away
from a political party and create a split
and then go in for merger, one can legally
avoid the effect of defection but politically
such acts cannot be justified. But in
Mecghalaya five Members H. P. M. joined
the ruling party; they were offered Mini-
muhip, There have been cases wherg
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independents have been given chairmanship
of Corporation and when declined to
support the ruling party, that was taken
away from them. It Is not whatI am
saying. Every newspaper of this country
and even those newspapers which are at
least considered to be, if not biased, in
favour of the ruling party and to have
independent opinion are talking about the
play of money in the Meghalaya politics
today and the attempt to purchase mem-
bers by the ruling party.

How can the Prime Minister bring
purity in public life when he does not try
to prevent this type of things even in his
own party. 1 have nothing against the
Chief Minister of Meghalaya who has been
a good friend of mine. In fact, he was
doing so well here and I wanted him to
continue here rather than go to the murky
politics of Meghalaya, But then, I am
not at all interested whether Congress (I)
is ruling Meghaiaya or come other party,
my whole concern is that the anti-defec-
tion law has become a mockery, I was
pot in this House, not having been elected
at that time, when the anti-defection law
was passed. Subsequently, on a number
of occasions, I have pointed out that givi-
ng power to the Speaker to adjudicate the
question of defection will frustrate this
very objective of the Act or unfortunately
in this country, the Speakers cannot
severe their connections from the ruling
party. We have not been able to build a
convention like England where Speakers
are not contested by the major opposition
parties and even if there is a change In
the Government, the Speaker continues
without any hinderance. We have scen
one kind of an example in Tamil Nadu
where members have been disqualified. I
can speculate what will happen in Megha-
laya, but the fact that the money power
has been given the prime place today in
the political life of this country amply
proves that the purity of public Jife con-
cept has been given away by the ruling
party. 1 cen point out that if electoral
reforms are not introduced, if some sort
of cleansing of the political life is not
done, the time will not be far away, when
the political personalities will have no

Y
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place in the politicai system of this coun-
try. We bave seen the emergence of
kisan power; the person, Tikait, has been
able to muster thousands of kisans. He
was never a political person. I do not
know him at all. But the fact is that
today in this country people somehow
have become totally sceptical of the poli-
tical personalities because of aberration
of our political life. I come from a State
where even during 1977 elections, Congress.
could win 10 out of the 14 seats. [ come
from a State where the Congress could
dominate power right from the indepen-
dence till the last elections but the Cong-
ress was swept out of the power by the
students who have taken from the univer-
sity to the pedestal of the power, because
people have lost confidence in the politi-
cal personalities and in the politica) pro-
cess because of aberration. Sir, here is
a warning signal. Unless we try to clea-
nse the political life of the country, the
entire system may at some point of time
collapse. Therefore, even today, 1 will
urge upon the Prime Minister and say that
the electoral reform cannot be brought by
the Opposition but Congress can afford
to do it. [Even if a Ministry is not formed
in Meghalya, I do not think that the
power of Congress will diminish. Congress
can take that po'itical risk. I urge upon
the Prime Minister that the assurance that
he gave in his earlier part of the Prime
Ministership and the exuberance that he
showed, should not be diminished, Let
us hope that some sense will dawn upon
the ruling party.

So far as Tripura is concerned, I am
not iptersted either in favour of the Cong-
res or the CPI(M). I have got great diffe-
rences but even then I caobnot and will
not support the proclamation of distur-
bed areas a few days before the elections.
I have seen for myself how elections were
held in Assam where more than 7000 peo-
ple were killed for the name of democra-
tic compulsions under virtual military rule.
Once the power to induct army before an
election is given to the Government, the
Government is likely and bound to misuse
it and the whole democratic process is
going to be a farce. Mr. Deputy Chalr-
men, I remember that when the Garhwal
bye-clection was there the Ejection

-

a
/
[
\



i

457 , Motion of Thanks

Commission put a firm stand and said that
the army and the para-military forces
could not be allowed from outside to go to
Garhwal during the election The Garh-
wal election bad to be postponed. I would
like to know why in this case the consent
and concurrence of the FElection Commi.-
ssioner was no: taken before the procla-
mation of disturbed area. I believe that
what happened in Tripura should be a
lesson and this House should firmly tell
the Government that during elections the
disturbed areas will not be declared and
even if situation so demands such declara-
tion will be made only with the concu-
rrence of the Election Commission.

My friend referred about the Sarkaria
Commission. The Report of the Sarkaria
Commission 1n there. The recommenda-
tions of the Sarkaria Commission may be
accepted by the Government or they may
be rejected. Government bas the power
to accept it or reject it, But the recom-
mendations of the Sarkaria Commission
should get respect from the Government.
But on the very first day the Sarkana
Commission’s recommendations were
given a tota!ly partial projection by the
media, The AIR and the T.V. focussed
that the Sarkaria Commission has recom-
mended for a strong Centre. I would
like to know who has asked for a weak
Centre. When we ask for a strong State
that does not mean that we want a weak
Centre and we are of the view that strong
Centre and strong State must go together,
A weak Centre and strong State will des-
troy the democratic foundation of the
Country. Similarly, a strong State and
- weak Centre cannot bring healthy political
life in this country, There are very many
recommendations  which ought to
have been projected but which were
not projected, One of the recommenda-
tions was that in the States ruled by the
Opposition parties a politician from the
ruling party should pot be sent as
Governor. After consideration Govern-
ment can Ignore these recommendations,
But the fact that even before the recom-
‘mendation was considered, a Member from
the ruling party was sent to the Stale
ruled by the Opposition parties shows that
the Government has rejected the Sarkaria
Commission’s recommennations even be-
fore consideration and that is the funda-
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mental objection that I have got. It shows
that you have no trust in the Sarkaria
Commission and it was brought into ex-
istence to placate the demand for a heaithy
Centre-State relationship. This is an
insult to Mr. Sarkaria also. 1 appeal to
all the Supreme Court and High Court
judges that if the Commission's recom-
mendations are treated in this manner,
than for self respect no High Court and
Supreme Court judge should ever head
such Commissions. The ruling party even
without consideration has turped the
Sarkaria Commission’s recommendations.
That is the objection that I take, So far
as the financial relationships are concer=
ned, a lot has been said about the Budgst.
But the fact remains that the Government
now adays adopts a new strategy. Resou-
rces are mobilised pot through Budget,
resources are mobilised before the Budget
and after the Budget, Whereas in the
Budget already resource mobilisation has
been done to the extent of Rs, 1270 crores,
before the Budget through postal hike and
the administered price, you have collected
Rs. 2800 crores. It makes a mockery of
the Budgetary procedure. One of the
fundamental principle of Westminster de-
mocracy is that the Parliament must have
control over finances, If Rs. 3000 crores
are collected outside the control of Parlia-
ment, then you depart and deviate from
the fundamental principles of Westminster
democracy. Now apart from it, the fact
shows that 30 years ago, two-third of
public borrowings went to the States,
Today, no State can float public borrow-
ings without the consent of the Central
Government., The result has been that
today only 10 per cent of the public
borrowings go to the States, There have
been too mapy important recommenda-
tions of the Sarkaria Commission. Aoother
aspect which is causing concern to us is
that even when the Legislatures in their
sovereignty pass Bills which are not un-
constitutional, these Bills are sent for
Assent to the President by the Governor
and the President’s Assent is awaited for
years and years. There is no ground
shown as to why a sovereign legislation
does not get the final assent. I believe
all these recommendations of the Sarkaria
Commission should be immediately accep~
ted. We talk about the purity of public
life. We have seen some days” back a reply
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was given that Ajitabh Bachchan has be-
come an NRI in this country the spectacle
of people running for the country & people
running from the country. I am not going
to speak anything on that. I am oot
making any allegation against Bachchan.
I hate 1o make personal allegation against
anyone. But may I point out how the
Prime Minister can justify his close
association with Bachchan when the
Inquiry is pending. Do you believe that
in this couniry any officer will date to
make any Independent impartial inguiry
against a person if he gets this impression
that inner corridor of the Prime M.nister
is open to the person against whom the
fnquiry pending at all point of time. I do
not know whether Bachchan is guilty or
not, but the fact remains that when inqui-
ries are pending against him, if the Prime
Minister permits him to accompany him
{n important journeys, no officer in this
country will dare to make proper inquiry.
This is something which is not done in a
democratic country. Bachchan may be a
friend of the Prime Minister but the fact
remains that the person who rules this
country as the highest Executive Head
cannot afford personal relationship to
guide him in such matters. The person
at the top must remember that he is bouad
to be a very lonely person and he must
remember all these aspects, On the
political side, Punjab has been referred to
but I will not refer, In Assam we have
seon again the upsurge of agitational
approach. For one who has suffered for
gix years in this State, I am one who will
pot like an agitation to come into the
State again because I know what sufferings
people shall have to uondergo if there is

again an agitation, There was receptly

the blockade of oll. We tried our uumost
to dissuade AASU from the oil blockade.
1 should make it very-very clear that AGP
Government tried its utmost to persuade
the AASU not to go in for the blockade,
But, we could not convince the students,
It is because they pointed out that the
number of assurances which have been
given by the Ceatral Government on the
accord remained unfulfilled. We requested
the Home Minister to go and con-
vince the AASU because when I am not
gonviaced of the intentions of the Central
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Government, how can I convince others.
The IM(DT) Amendment Act was introdu-
ced in the last Session after a series of
parleys and there is no indication up til
now when the Amendment is going to be
passed. There was no revision of the
electoral rollsIn Assam. The Election
Commission, as far as my ioformation
goes have written 1o the Home Mipistry
that it is high time that the revision takes
place in Assam because in Assam the
revision will take more than a year and
if st is not started now, it will not be com-
pleted even before the next elections.
Recently. there was a by-election in
Nazira. There was a call for boycott on
the ground that the revision of electoral
roll is not done. We could persuade
those who gave the call to withdraw it.
But the next time we will not be able to
do it. Now, when the request is there
from the Election Commission itself to the
Home Mnister. why the Home Minister,
Chintamani Panigrahi, Is keeping the file
close to his chest, I do not know. It is.
in fact, in the interest of everyone that the
revision of elecioral rolls should take
place.

There is a lot of talk about fencing
and about border roads. The Govern-
ment of Assam have done the survey.
No security cover is given for that; no
sufficient allocation of money. The refi-
nery issue is kept haoging. In his Budget
speech, the Finance Minister yesterday
spoke about the long term perspective
of a solution to the drought and flood
problems. I tried to see from the entire
Budget speech, whether he has suggested
one long term measure., There is no indi-
cation of any long term measure to fight
floods or droughts, There are a pumber
of important multi-purpose projects which,
if taken Into account or performed, will
give a lot of relief nol only to the people
of Assam-which is a flood area but also to
a great ¢xicnt solve the problem of drou-
ght. Nobody bothers about it,

There is the question of Nagaland
—Assam boundary areas, Central Govern-
ment's honest assistance is not there —as

.one could bhave liked it. A very disturb-

ing news has come, Mr Chairman, tbat
the Arunachal Government has given a
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statement that the Adi and Mising tribes-
men of Arunachal would be given arms
to fight Assam on the border question,
If necessary. even arms would be procu-
red from abroad. The Central Governme-
nt has taken partisan <tand in the matter
to further party interests, I would like the
Home Minister to clarify, and give us an
assurance that the Government will take
necessary steps against this dangerons
situation.

We opposed, and we are one of the
parties which opposed the Indo-Sri Lan-
kan Accord, because we felt that it was
done in haste; and the subsequent events
have proved it correct. We were told
that the Indo-Sri Lankan Accord would
bring peace to Sri Lanka. But what we
are seeing today isa peace of the grave
in Sri Lanka. The disturbing news has
come that the LTTE is now trying to by-
pass India and talk with Jayewardene, and
Jayewardene also is not fulfilling some
parts of the Accord, and I do not know
where we shah land ourselves.

I have also seen reports that the President
of Pakistan was invited for discussion here,
on the Afghanistan talks. I can unders-
tand India trying to mediate in its. own
diplomatic way, in the Afghan issue, But
we know Pakistan’s position on the . Afg-
han issue. We know that Pakistan is
linking up the formation of a
Government in Kabul with that of
withdrawal of the Soviet forces. Do
- .we expect that even if President
Zia and Rajiv Gandhi had met, some
fruitful purpose would have been served ?
Even to a laymen it was apparent that Zia
was not going to respond to this invitation.
Summit talks always take place between
heads of State after.a lot of preparation
at the diplomatic level Here, like a child,
an invilaiion was sent and it was rejected,
and on the next day we also found in the
pewspapers that our Secretary (Faoreign

Affairs) was going to Pakistan. Next
day the wvisit was  cancelled, 1 do
not think that international diplo-
macy is carried on in this manner. One

day we announce something and the next
day we cancel it, International. diplo-
macy must be conducted in. a more mature
»way. Let us not forget that whatever
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our differences may be in the internal
field, in the external field there is a major
consensus among all the parties; let us
not do something in a hurry, by which
this consensus may be effected. After all,
India is a mature country which has made
a pame for itself in international diplo-
macy. It is one field which India can be
proud of, and let us not, by very short
term and hasty measures, really show that
we have lost some of this maturity.

Because of all these reasons, I cannot
Let me
conclude by hoping that the country will
see a better year ahead, than what we had
seen in the past,

[ Translation]

SHRI NIRMAL KHATTRI (Faiza-
bad) : Mr. Speaker, Sir, I rise to support
the Motion of Thanks moved by Shri
Bhagat on the Hon. Presidends Address
in the joint sitting of both the Houses,

Hon, President has placed the Govern-
ment policies and public feelings before us
through his Address. Various aspects of
economic development have been ‘discuse
sed, It cootains ‘detailed information
about our effort to follow the path of
democracy, secularism, socialism

and

description of our development in scien~

tific and technical fields,

Earlier to me Shri Indrajit Gupta ex-

pressed his views for about half-an-hour,

A word he used

in his speech was that

what is there io the Address ? Wha: should
I say ? I remember a saying in thi; regard

which  will fit in case of our Hon,
Member in the opposition, A man was
walking with his glance downwards, people
criticized him that he does not see what
is in front of him,

When he walked with

his glance upwards, people taunted him f
to be proud, when he walked with his

glances towards sides people sald

that he

moved his eyes too much, when -closed

his eyes, people blamed him of acting in
a thoughtful mood and frustratingly when

.that,man willingly became blind, people

said that it was.all the fruit of his deeds.in
previous births.
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The hon’ble Members of opposition
bave nothing to do except criticising and
finding fault in every function of the
Government, Latest one is Mr. Indrajit
Gupta, One should not cobnfine himself
upto the President’s Address. We can
make our view after seeing the develop-
ment and condition of this couctry.
Rajiv Gandbhi is following the path of pro-
gress of the country shown by Mahatma
Gandhi, Pt. Jawahar Lal Nehru and
Indiraji. Everyone thioks and understands
this thing. Surely, we cannot ignore this
incident but would like to warn the oppo-
sition that they should change their ways
and should co-operate in the constructive
work. If there is anything wrong, they
should point it out. Only the Congress
Government is making efforts for the
progress of the country.

One thing is necessary that whatever
the old customs and the conventional
items whether they are used in the field
of agriculture or in other fields, should
be used but side by side. the modern
techniques as the use of Computer should
also be made in the fleld of agriculture,
education and also in Government offices
to reduce the heap of files. Thereis
nothing wrong in using modern techni-
ques, But the tragedy is that the oppo-
sition parties have always been opposing
every progressive measure. I would like
to tell you by quoting the example of
Ram Krishna Param Hansji that if in
order to reach our destination we have to
adopt new means in place of old means,
there is no harm in it. A man sits in the
boat to cross the river but when he
reaches the other side after crossing the
river, bhe does not take that boat with
him. He leaves the boat there and take
some other conveyance to complete his
journey. Now if the country can make
progress with the help of computer, there
is nothing wrong in it, 1f the opposition
parties find fault in it, it shows their
frustration and intention just to criticise
the Government.

I would like to say with much empha-
sis on the President's Address with
particular reference to one aspect that
the spiritual and moral ideas of people of
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this country should be highlighted and
developed. Though, in politics, we are
not very much experienced but today we
as well as the young blood of the country
realised that when Mr. Rajiv Gandhi took
over the charge of ruling party, a voice
came out from the Supreme authority that
we should give high priority to the moral
and spiritual development of the people
of this country. OQur party realised that
there Is nothing wrong with the country
or the world, but the character of man
has touched new low. We can again
improve the situation by promoting moral
and spiritual values among the youth but
I regret that not even a single member of
the opposition has appreciated and
supported this idea to make it meaningful
so that different problems, be it, Punjab
and Assam or Mizoram and Darjeeling or
any other problems, or problem related
to the communal riots could be solved.
Nobody hecded to the basic approach
and most important point. Nobody has
paid any attention to this aspect because
the opposition parties have come to the
conclusion that every thing has gone
wrong in this world and India, The
opposition parties are not making any
effort to improve the character of man.
They do not rcalise that if this is done,
deterioration will stop and status of our
country will go up. The bitter experience
that we have to undergo will not recur.

I remember one incident. A professor
of Geography used to draw maps the
whole day and he became so habitual of
making maps that on every paper available
he used to draw some map. Once he
drew a map of the world, his child tore
that leaf, he collected those torn pieces
of the leaf and tried to join them, but
could not succeed. Later on the child
told him that he could join them and he
come and turoed the torn pieces of the
paper. He had drawn a picture of a
humanp teing on its back and completed
that human being's figure by joining the
pieces — hand, leg, head and torso and
apain by turning it, he presented the map
of the world before his father, 1 mentioned
this incident to show that by uniting
human beings we can unite the country,
Today, a similar example has been set
before us by Hon. Rajiv Gandbi and
consequently the opposition parties
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started character “assassination of the
Prime Minister. A person who is trying
to build character of the youth and its
countrymen is being asked to stand in
witness box, series of charges are being
Jevelled against him in order to confuse
him, so that he may do nothing else
except answering their gquestions. He
should forget upliftment of the youth and
building their character and his mind
should be diverted. Such endeavours
were made in the previous days and it was
misfortune that the people such as some
frustrated men of Cobpgress party now
linked with the Jan Morcha, gave solid
support.

16.00 hrs.

This has also been unfortunate that the
persons holding highest office of the
country also gave support indirectly. But
the people of this country deserve appre-
ciation and congratulation who observed
every thing critically, deeply and minutely.
The public understands that who are
honest and who are really concerned
about the welfare of this country and
those who do not care about the dignity
of the country, They are rather pre-
pared to mortgage the dignity of the
country abroad with Hershman, Such
people, such leaders have been judged
and identified by the people of this
country.

16.01 hrs.

[SHRI SHARAD DIGHE in the
Chair]

While discussing foreign policy Shri
Dinesh Goswami and others have men-
tioned about the policy of sending Indian
Peace Keeping Force to Sri Lanka under
Indo-Sri Lanka Agreement and its role,
They have questioned the wisdom of
taking 1his step. When the decision of
sending Indian Peace Keeping Force to
Sri Lanka was taken I felt that a histori-
cal truth in respect of the country is
taking shape again. During ‘TRETA’
age, Lord Rama had gone to Lanka with
the army of monkeys to establish Ram
Raj and peace in that country. Today
the Tamil public living there are the
symbol of Sita mata. Indlan Peace Keep-
ing Force has moved under tbe leadership
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of Shri Rajiv Gandhi to that country for
their upliftment, progress and thelr.
betterment, Indian Peace Keeping Force
has arrived at Lanka and this Indo.Sri
Lanka agreement has brought name and
fame to .this country. This is great
responsibility. It has also inspired the
country that it has not only to safeguard
its own frontiers but we have to take care
of our neighbours as ‘well. We observe
what is happening near our borders and
we also keep in view the conditions of
Inbabitants of Indlan origlan wherever
they have settled, how they live and what
we can do for their betterment, how can
we play our role to maintain peace and
prosperity of our neighbouring countries,
how can we help to prevent violence and
destruction there. We are playing our
role with full responsibility,

Election reforms is hot topic of the
day. In this connection, I would like to
say that a very big revolutionary step in
the shape of Anti-Defection Act was taken
a couple of years ago. There is need to
observe how far we can move forward
with regard to election reforms, how can
we improve upon the present system and
bring amendments in order to organise
elections in a still better way. In this
connection, whatever suggestions for
clection reforms are received from time to
time or suggested in this august House,
our Government, keeps ap cye on them
and efforts are already being made to
give them a concrete shape in a very short
time so that all doubts whatsoever in the
minds of the people are removed. We
shall move forward only by keeping fully
the promise which we have made in this
connection.

With these words, I Jully support
Motion of Thanks on Hon, President’s
Address.

SHRI RAM BHAGAT PASWAN
(Rosera) : Mr. Speaker, I stand to
support the Motion of Thanks on the
President’s Address to the joint sitting of
the Parliament. Hon, President bhas
mentioned about the progress of the
country made in different spheres during
the last forty years after {ndependence,
The pledges taken by Mahatma Gandhi,

-
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Jawahar Lal Nehru, Sardar Vallab Bbai
Patel and Dr. Ambedker that fruit of
independence should reach every home,
how it has reached every home under the
leadership of Pt. Jawahar Lal Nechru,
Shrimati Indira Gandhl and is still
reaching under’ the leadership of Shri
Rajiv Gandhi, has been mentioned in the
Address as a result of which the public
of *our country has become optimistic,
Hon. President has mentioned in his
Address, how our country is moving
forward on the path of socialism, demo-
cracy and secularism and how it is being
kept in high ¢steem in the world. This
bas been mentioned in his Address. Hon.
President has also stated that there are
still many challenges to be frced in our
path of progress and in achieving targets.
There are internal and external challenges.
Hon. President has also mentioned in his
Address that we are determined to root
out communalism, fanaticism and seces-
sionist activities. He has also indicated
that the people belonging to Scheduled
Castes and Scheduled Tribes who had not
obtained e¢conomic and social equality,
are obtaning economic and social equality
through welfare schemes being implemen-
ted by our Government and dignity of
every class of society 18 being enhanced.
He has also mentioned in his Address
that education is reaching the far flung
villages and blocks of our country, Navo-
daya Schools are being opened where
children of poor people are also getting
education. Forty one percent children
enrolled in these schools belong to the
poor. This has also been stated in his
address., Besides this, he has also discus-
sed about twenty-point programme. He
also stated that how we are elevating
- people above_poverty line People In
the rural areas are gelting proper employ-
ment and simi'arly women., scheduled
castes, educated unemployed and un-
educated also get employment, Security
of our country has also been strengthened
and no one can dare challenge integrity
of our country, as it is completely safe
today, Inspite of all this everyone is
aware of the activities of opposition
parties. Though opposition members are
represeniatives of the people but they
have never thought of national interest
and never offered copstructive suggestion,

MARCH 1, (988

1 29 Pr, Address

Opposition parties are misleading people
of the country.by inciting communalism,
casteism and by raislog different slogans
but people of India are cautious, Our
colleagues of opposition talk about clean
politics. I would, like to ask them that
why had they released all the profiteers,
black marketeers, hoarders and different
types of cconomic offenders when they
were - ln power, they sold gold of the
country. At that time nobody talked of
clean politics. As a rzsult of their per-
formance, we have gone 50 years back in
relation to the development. The people
can themselves see our prestige restored
{n the world under the leadership of Shri
Rajiv Gandhi. They cannot conceal their
mistakes with their utterances,

Mr. Speaker. Sir, our party functions
with a firm policy keeping in view prob-
lems of the country. These opposition
parties are maintaining their existepce on
the basis of casteism, vested interests and
communalism, Someone organised one
party, other organised a Morcha. These
former rulers .have been exploiting people
for centuries. They organised Jan-
Morcha when they were unable to achieve
their selfish ends. Everyoone is aware of
the fact that Vishwa Nath Pratap Singh
belongs to a royal family. He raised the
Bofors gun Issue to show his existence in
politics. We also inquired of Bofors gun.
This very ruler has amassed huge wealth
of Dahia-Trust and Ram Japki-Trust,
They do not bother about it. They have
got a selfish motive behind this Bofors
gun issue. They cannot mislead people
of India with the Bofors gun issue. You
should know that people of India are
quite intelligent., People of India are
aware with the exploitation done by the
former rulers for centuries and huge
wealth amassed by them. They exploited
the people of India and now they want to
misiead them by raising the slogan of
socialism from the roof tops. But it
would not be possible to mislead the
public., Opposition parties also come
here as represeatatives of people. They
are also the representatives of people.
They should think of the interests of
people and security of the nation at least
for some time. They should go through
their past history. They have been
opposing every developmental work,
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They opposed abolition of ‘Zamindari’
system. They opposed natiopalisation of
banks alsp. Now they say that the prob-
lem of unemployment has become grave,
At the same time they oppose the mea.
sures and very good plans adopted by
Goverpment for removing unemployment.
When banks were nationalised they
opposed it, They should give suggestions
for the betterment of the poor and the
country as a whole,

Our colleagues In the opposition ask
that Prime M:nister neither consults them
nor invites them for discussions., They
blame Prime Minlster, Rajiv Gandhi
although they themselves cannot unite and
form any coonstructive policy. He has been
inviting the opposition for discussion on
every issue, All (hese eight or ten oppo-
gltion pariies are unable to form consen-
sus after consultations among themselves,
They cannot give any functional and
constructive suggestions but they blame
Shri Rajiv Gandhi. Atleast they should
have conscnsus in so far as national pro-
blems are concerned They talk of Punjab
and Aseam problems but they themselves
could never evolve any consensus. They
cap suggest some way out to deal with
these problems but instead of doirg so,
they mislead 1be people. They do not
have public interest in their mind. If they
themselves cannot take a decision, what
sort of advice they can give to others,

Mr, Speaker, Sir, now I would like to
say something about planning. Hon, Pre-
sident has emphasised the importance of
planning for the development of the coun-
try. AMlaoy measures have been taken to
remove reglonal imbalances. It is true
that planning is utmost necessary for the
development in our democracy. But Gove-
roment entrusts everything to bureaucracy
after planning. Many of our programmes
fail because of this rhing. The planners
should cha'k out plans keeping n view
our democratic s¢t up. Thkey should kcep
in view the prevail:ng situation of every
place. For example our Bihar is prone
to floods. A huge amount was invested
to construct big dams to prevent them.
Kamal Balao dam, Kosi dam, Gandak—
canal— scheme come into  belng
but they have not been successful owing
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to bureaucracy, The bureaucrats have
not taken proper view and therefore they
have not been successful. While billions,
of rupees have been spent for flood con-
trol measures but the sufferings of the
people bave not been mitigatted, The
Officers should chalk out plans on the
spot so that maximum number of pepple
could be bencfited in the real sense.

Mr. Chairman, Sir, I also want to say
something about regional imbalances,
Although much development has taken
place in the country, but there are some
places where fast train passes every one
or two hours but there are some places
where one train passes in morning and
one in the evening. Similarly there are
regions where many industries have been
gset up but some regions have no industry
at all. Though Government desires to
develop every region equally, but it is not
being done because of bureaucracy.

Similarly, a permanent scheme should
be chalked out for flood control in North
Bibar. Industries should also be set up
there in sufficient number. Some indus-
tries which have been shut-down should
also be reopened soon.

As far as development is concerped,
only elite get its advantages, As Govern.
ment has provided electriclty in villages
and it is Government’s policy to make
available electricity to villages and sche-
duled caste and scheduled tribes, but if
they don’t have houses where electric
connection could be installed. So only
affluent class get advantage of such sche-
mes. So I request the Government to
get such houses constructed—out of relief
provided for house.buildings in flood-affe-
cted areas which may sustain tbe fury of
floods and people may take advantage of
electricity. 1 would like to say that nature
has provided us water hundred times more
than our requirements for irrigation pur-
poses. Recently flood water was flowing
through our doors but after just two mon-
ths, the same drought situation has again
arisen. In this area.there are rivers at every
two or three miles, but they dryup soon.
If their depth is increased, then both the
prob'ems of floods and drought can be
solved. This can prove to be a perma-
neot solution to these problems. There-
fore I request that this plan sbouid be
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implemented in order to solve the proble-
ms of flood, drought, as well as excess and
scanty rainfall in Northern Bihar. For
this officials should be given guidelines to
make on the spot studies for formulating
any plan in consultation with the people
there so that the plan may prove useful,

Mr. Chairman, Sir, the hon. President
has referred to the development of the
pation in his Address and the people are
hopeful that in future too, poverty will be
eradicated under our programmes and the
people will be helped to rise above poverty
line. The Indian people are very vigilant
and they know in whose hands are our
country’s independence, unity and inteartiy
secured. The people feel the pang of
poverty. but they are also aware as to
who cap solve these problems; who can
maintain the integrity and independence
of the country; who can make the couantry

. strong: and who can enhance the prestige
of the country, and it is only under the
leadership of Shri Rajiv Gandhi that we
can achieve all these things.

With these words, I support the
Motion of Thanks on the President’s
Address.

SHRI PRATAP BHANU SHARMA
(Vidisha) : Mr. Chairman, Sir, the Motion
of Thanks on the President’s Address is
being discussed in the House at present.
While supporting the Motion 1 want to
present some points before the House,

The President’s Address made before
both the Houses reflects the achievements
made and priorities accorded by our Gove-
ranment during last year. The achieve-
ments of our Government during the past
three years are there before the people.
Irrespective of the natural calamities 1lke
drought or flood, the political crjsis crea-
ted by certain selfish elements, some other
different problems or the efforts of some
of our own colleagues to create hindrance
in the functioning of the Government, we
can certainly say that under the leader-
ship of Shri Rajlv Gandhi, we have imple-
mented all the programmes which we had
promised to the people. It is an unde-
batable truth that our Government has
worked successfully on every front, whe-
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ther it Is industrial development, agricul-
tural production, electricity and power
geoeration, implementation of 20—point
programme or the rapid development in
in the country, by making use of sclence
and technology. We have tulfilled all our
promises which were made to the people
during the elections, For this, whatever
credit is given to our leader for his achie-
vements is insufficient, But on the other
hand, when our irresponsible opposition
members deny our achievements and try
to undermine the democratic set-up by
virtue of which we have entered this
House, we are really very much surprised.
The reason behind this is that irrespective
of any kind of problem, our leader has
given the first prority to the nation’s unity
and integrity. Tn Punjab, we signed an
accord, in Assam too, a Government clec-
ted through democratic system was consti-
tuted, in Mozoram the problem going on
since many years was solved, in Megha-
laya and Tripura also, new Governments
were constituted all these things reflect
our srong determination. No matter
what you say, but the achievement
of this government cannot be denied.
In the political field too. we have
to face challenges. Attempts are made to
degrade us by spreading rumonrs or else
certain vested interests try to create hurd-
les in our way, but our country’s peop'e
fullv support our Prime Minister and have
full faith 1n him and despite passing thro-
ugh crisis after crisis the Prime Mini-
ster has come out unscathed. It would
not be an exaggeration™ to say that the
morale of our leader is high and has stood
the test of the time. OQur opposition
colleagues have neither any programme
nor any policy, They are direction less.
Inspite of that they say that the bon.
Prime Minister does not take the opposi-
tion members into confidence and does
not call them for consultation. ButI
clearly remember that the Prime Minister
has been calling the opposition leaders
on various important occasions, has been
giving due importance to their suggestions
and has been taking them into confidence
on matters of national importance. On
the other hand, our colieagues of opposi-
tion have not stopped their irresponsible
activities and have boycotted such mee-
tings on various occasions, and today they
blame the Government for not inviting
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them for consultation. I was quite surpri-
sed on hearing this. The severe conditions
and natural calamities which our country
had to face during the past three years are
not hidden from anyone and even during
the current year the severe q‘rought condi-
tion through which our country is passing
and due to which more than 250 districts
have been badly affected, has brought an
extra burden on our economy. Inspite
of all this, we can proudly say that we
will be able to pass through this crisis of
drought also due to our incredible success
in the field of agriculture, irrigation, and
power generation.

The efforts of our leader Shri Rajlv
Gandhi have only coasolidated our econo-
my to a greater extent. This is the rea-
son why the rate of Inflation, which had
increased to 21% in 1979-80, has stabilized
at 9.89, today despite all difficulties. Some
prices did rise but the Administration
made some efforts and brought the prices
under control. The price of oil fell.
Diesel, Kerosene oil and other consumer
items are available today at fixed prices
to people ail over the country. Even in
these difficult circumstances our Govern-
ment has succeeded in marching forward,

I would certainly like to say some-
thing about the 20—Point Programme. In
the budget for the current financial year,
309, or the total allocation has been made
for various schemes under the 20—point
programme, All this has been
done through the efforts made
by our leader Shri Rajiv Gandbhi.
The benefits in this respect are not meant
for any particular individual or a political
party, but, are directed towards small
farmers and the poor of our country,
Through the I.R. D P. an effort has
been made to assist nearly 2.5 crore peo-
ple livinog under the poverty line. The
N.R.E.P. and RL.E.GP. are such pro-
grammes which provide emloyment to peo-
ple in vil ages, Under these programmes, a
village is provided with an asset. This
assct may be in the form of a pond, a
community center, a dam or a road. An
Action-Plan is drawp up after considering
the needs of the rural population. Then
we proceed towards the implementation
of thess schemes,
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Under the R.L.E.G.P. workers are
assured of a minimum of 100 days’ work
out of a total of 365 days. In the past
three years, crores of people have been
provided with employment under these
schemes, A lot of coostructive work has
been done In our villages which the people
in villages had been lacking all these
years. :

Now I would like to say something
about the field of science aad technology.
The foundation of scientific and techno-
logical pians in our country was laid by
our natiopal hero Pandit Jawaharla)l Nehru
and our late Srimati Indira Gandhi gave
priority to these plans so that our country
could become self-dependent, Our Prime
Minister Shri Rajiv Gandhi has accordin-
gly shown a special interest in the effective
implementation of these plans,

Today our country is progressing to-
wards self-sufficiency in the field of energy,
A bright future for India depends on the
highly important sectors of petroleum and
natural gas. Today we are pnot depen-
dent on others so far as these sectors are
concerned. On the contrary, we are exp-
loiting our own resources. For the agri-
cultural production we need natural gas
and important fertilizers. For this pur-
pose we arc using technology to prepare
good quality urea and other fertilizers.
Of all the benefits derived from science
and technology the most important have
been in the agricultural sector where we
have made rapid progress.

I would also like to submit about the
field of nuclear energy. Scientlsts and
engineers of our country have invited a
fast-breeder reactor, in which  such
type of fuel is used, the supply of which
never ends and which §s renewal source
of energy. It Is a matter of great achieve-
ment that we have been able to develop
this source of energy in the nuclear energy
sector. Our Government have pledged to
increase the capacity of the nuclear gector
to 10,000 Megawatt by the year 2001, |Iq
order to realise this target we have deve.
loped the fast-breeder technology within
our own country. Itis a matter of great
pride that today India is counted @mong
the, sclected 4-5 countries of the world
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possessing this technology. The fuel which
is used in this is not derived from uranium
or any other mineral. 1t is obtained
within our own country from an
¢lement called thorium present in sand,
To convert thorium into uranium
‘or plutonium our counmtry’s scientists
and engineers have designed reactors with
capacities upto 500 Megawatt each.
Leading us on in this endeavour and giving
direction *o this Miaistry is our young
Prime Minister Shri Rajiv'Gandbi,

Just now 1 referred to the sources of
energy in our country. We have not
remaiped dependent on only coal, petro-
leum and other suth sources for our
energy needs but have also developed
non-conventional sources of energy like
bio-gas solar energy and other sources.

Our hon. President has referred to
the subject of meteorology in his'Address.
Attemnts are being made to keep our
country's farmers posted with up-to-date
weather reports through the med&ium of
television and meterological laboratories
and observatorics.  Availability of such
information would help them sow their
"kharif and rabi crops at the right time.
The farmers wou'd also know th= amount
of ranifall expected in their area and thos
would derive maximum benefits out of
their land, It cannot be denied that
meteorology has countributed in a large
measure towards the success of rainfall-
based agriculture.

Our colleague Shri Gupta said that
there are 40 crore illiterate people in our
country. Our Government is definitely
concerned about this problem. Among
the technology missiors functioning in. our
country, we have also a technology mis-
sion to'remove illiteracy, We have pro-
vided for Rs. 800 crores iin the field of
‘education. With this we hope to give
practical shape to the pledge taken by
our leader Shri Rajiv Gaudhi. Our leader
dreams-of a literate nation. We have to
falfill the promises made to the masses by
whe country's leaders at'the time of Inde-
pendence.

1 want to elaborate on the subject of
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technology missilon also. There are 5
important areas that of production of ofl-
seeds, improving tele-communication faci-
lities, quicker implementation of the lite-
racy movement end availability of drin-
king water facility, Our Government
stands for a work ethos wherein encoura-
gement is given to new technology and
fresh ideas to solve the problems of the
‘masses. And we, as part of that Govern-
‘ment, are making concerted efforts towards
that end,

In the end I would like to refer to the
Indo-Sri Lanka Accord which is the grea-
test historical peace treaty of the century.
It is a historical document through which
the Government has made an attempt to
implement its foreign policy which is
based on peaceful co-existence and inter-
national brotherhood, This Indo 'Srf Lanka
Accord has been acclaimed not only in
India, Sri Lanka and our continent but
also in the territories of the Super Powers
because through it we bave rendercd help
to our neighbouring country which could
have otherwise distintcgrated due to ethnic
problem or could have become enother
Diegogarcia in thls region of the world.
It cannot be denied that our leader
entered into this accord in time through
which an attempt has been made to find
out a permanent peaceful solution of the
ethnic problem faced by that country,

W henever some.historically important
work isidone or an accord is signed, then
definitely some contributions thave to be
made or loss sufferred to make it success-
ful. The'good work courageously done by
the Peace Keeping Force there to establish
peace, to control terrorist groups in the
most difficult circumstances to safeguard
thellife and property of the citizens and
‘to generate a felling of unity and seli-
confidence inthe people, is highly praise-
worthy. We would definitely like to
‘honour the valiant soldiers who bave laid
idown their lives for the sake .of the
country,

In addition to this 1 would like to
‘congratulate the Hon. Prime Minister
‘Rajiv Gandhl for the achievements he hes
made and the steps he has taken for
strengthening the democratic Institutions
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and.for the priorities mentioned in the
Presidential Address. Bven such difficult
circumstances he has not altowed the
disintegration of our democratic institu-
tions. All the external and internal
attempts made to destablise the country
and the conspiracies hatched to overthrow
the elected Government have been foiled
under the strong leadership and with the
support of the masses. A strong Govern-
ment is runing the couatry in conformity
with the wishes of the people.

With these words [ support the. Motion:
of Thanks moved on the President’s
Address.

SHRI BALWANT SINGH RAMOO-
WALIA (Sangrur) : Mr. Chairman, Sir,
I would like to refer to the first five points
mentioned on page three of the Presi-
dential Address. I would'like to refer to:
these points because the Hon, President
bas raised and accepted many important
points, I will mainly speak on these
points. The Hon. President has said ;

[English]

“The foremost task is to crush

terrorism and isolate sccessio--

nists,”*
[Translation]

I am expressing the views of my Party
in this august House, [ am saying this
while fully supporting it.

Today the biggest problem before the
nation is the Punjab Problem. There
many people are being killed. All our
efforts to overcome this situation have led
to its further worsening. The situation
there has gone from bad'to worst and'from
sad to saddest. Some' newspapers have

reported and the people of the State-have:

also admitted that last eight months were
bloody months and for the last seven
months the Governor of Punjab, Shri
Ray Sabeb has also been commenting that
no perfect formula- has come to their
mind to tackle: the terrorist menance,
The people there are disappointed and
have become tired of the assurances of

the Government. There terrorists, instead:
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of getting isolated, are consolidating their
position. I am one of the well-wishers of
the natiop. I will tell in'the end how to
get out of this difficult situation. The
Hon. President has dwelt on the solution
of the problem and has also discussed how
to- evolve a solution of the problem, 1
don't want to discuss who created the.
problem: In- this august House I only
waot to speak on the solution of the
problem. By the:'way ail of us know who
are the people behind this problem ? In
my views both the opposition side as weil
as the ruling side have contributed their
bit towards the creation of this
problem. At that time the President’s
Rule was welcomed by the U A.D. party
there. But they have also now realised
the reality and are ncw opposing' the
President’s Rule. In a statement, Shri
Riberio has stated today that :

[English]

‘1 am doing my job, other is to
be done by the Prime Minister.””

[Translation]

There was a news-item in the Hinduss
tan Times of 4th February that :

[English]

““Punjab Congress-I men for
political initiative. They say,
normalcy cannot return to
Punjab without political solution
of the problem.”

[Translation]

I do not want to take much time. [
just want to put forward 5.7 suggestions,
After referring to page three, I now want
to refer to page 14, where the Hon. Presi-
dent has said::

[English]

““They (Pakistan) also continue
to assist terrorists and secessio..
pist elements in India.”

[Translation]
But may I ask whether this issue
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which the Government has been raising
for the last 6 years, has been taken up
with Pakistan at diplomatic levels and if
so, what was the reaction of the Govern-
ment of Pakistan thereto ? Why it is not
being disclosed in the House ? It is not
a treasure which should be concealed. If
there is anything in it then why it is being
concealed ? But nothing is being done in
this connection. I want to say that first
of all we should evolve some political and
economical and emotional solutions of
this problem, only then the extremists
would be isolated. T would like to say
through you that a feeling has been
spread that whoever from the Akalis tries
to prevent confrontation and adopts coun-
cilatory attitude irstead of joining issue
with the Government. The Goveroment
instead of encouraging, oppressed him.
This thing should be stopped.

Shri Longowal laid down his life for
the sake of this country. What to speak
of glving Chandigarh or water to him, he
has not even been awarded any title for
hie courage. That has too been awarded
to somebody else, Shri Barnala, who tried
to bring about unity in the country, was
thrown out of power without any hesi-
tation. Similarly, now pobody knows
about the whereabouts of Shri Darshan
Singh Ragi who also tried to bring about
normalcy in the State. What I mean to
say is that such people who come forward
in finding out some solution should be
encouraged. This problem will not be
solved by sending C.R_P. and by spending
on it 120 crores of rupees. The C.P.I.
(M), C.P.I,, U A.D. and even the Cong-
ress men have also opined that only a
political solution can work. Recently, 1500
Punjabi writers, who staged a dharna
throughout Punjab, are also demanding
a political solution. What 1 want to say
is that we can bring normalcy in Punjab
through a political solution and not
through bullets. A healthy atmosphere may
be created by setting free Shri Tohra,
Shri Simranjit Singh Man, the Jodhpur
detenus and innocent persons detained in
different prisons in Punjab Shri Badal
and Shri Barnala have presented a seven-
point formula but no one is ready to con-
sider it. It is therefore, necessary that
there should be a political solution,
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Sir, the Punjab Accord between Shri
Rajiv Gandhi and Shri Longowal was and
Is a political solution. Even today, ibe
same Accord has been approved by the
House. We want to know how much of
it has been implemented, what are the
reasons for its non-implementation and
what are the obstacles whico are delaying
its implementation 7 I very scriously want
to say that there is a fecling among Akalis
that whenever there is a split among Akalis
it is instigated by the Centre. I do not
say that we do not fight, we do fight, Now
there will be splitin A,G.P. and then in
A.D.M K. I want to urge that the Centre
should not try to split regional parties.
Such activities on the part of the ruling
party should be stopped otherwise it will
rise to more complications which will be
harmful for our country. If they cannot
unite us then they should not incite us to
quarrel among ourselves. The Press, Radio
and Television give wide coverage to
negative steps on the Punjab issue but do
not give due coverage to positive steps.
This practice should be stopped. A feeling
has spread among Sikhs that the Press,
Radio and T.V. are branding every Sikh
as an extremist, This type of publicity
should be stopped because extremist have
no religion at all.

Sir, I would Jlike to suggests to the
Government through you that a special
programme like *Ramayana’ should be
televised by which the wrong impression
about Sikhs can be removed from the
minds of general public, The public should
be told that the number of extremists is
very small and rest of the Sikhs are pat-
riots and in future a patriot will be called
a patriot. I want to say that the Govern-
ment should admit its fault. When the
President’s Rule was imposed in Punjab,
then 79 persons were killed. In this very
House, [ have argued that it is true that
the ruling party has a majority of 400
Members and oo their strength they can
“get anything done but the number of
deaths should not be made a basis for
over-throwing the Barnala Govsrnment.
But the Government dismissed it, Now
two hundred persons are being killed
every month, The number of Police
Officers who have been killed in the last
two months, is 97. If the Government
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do not want to dismiss the Governor, at
least he should be called back.

The next thiog which I want to say
is that there is a general feeling among
Punjabis that they will not get justice
through Commissions. The Mathew Com-
mission was constituted, but in its report
the Mathew Commission recommended
that Fazilka belongs to Pupjab bzcause
the continuity could not be broken under
the Accord and at the same time it stated
that it could not give a judgement, there-
fore, a new commission might be consti-
tuted. The new commission recommended
that it could not find out the Hindi-
speaking areas but 70 thousands acres of
land should be given to Haryana. The
Commission did not mention any base for
such a recommendation, It said that a
new Commission should find out the land.
The new Commission constituted for the
purpose had been asked to give lts report
in just 12 bours, This should be
stopped.

In my view fake cases are being insti-
tuted in Punjab. Receatly, Shri Ranjit
Singh, son of Shri Jagdev Singh Talwandi
of course, a leader of the other faction of
Akali Dal—who came from Canada and
against whom five pros:cutions have been
launched in the courts, has been persuing
these cases for the last one year and now
he cannot go back. When contacted, the
concerned officers admitted that the boy
is not at all guilty but he has been detai-
ned because they have political differences
with his father,

I want to say that Shri Bhajan Lal has
talked about Greater Punjab, it is good
but our brothren from Himachal Prade:h
are hete.._(Iﬂfﬂ'rfipﬁdﬂs)”.

SHRI K. D. SULTANPURI (Shimla):
we do not want it.

SHRI BALWANT SINGH RAMOO-
WALIA : That is why [ bave said, I am
very serious. When the issue of Greater
Punjab was in the air the people of
Himachal Pradesh burst out tbat they
don’t need QGreater Punjab. The people
of Himachal Pradesh numbering 48 lakhs
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or so and also of Kashmir can live in
their provinces remaining faithful to this
country but not the Punjabis. I allege
that the suggestion about Greater Punjab
has either been made in anger or without
any seriousness because this is a sepseless
suggestion,

The third point I would like to raise
is that there is a rumour that the Punjab
Assembly Is being dissolved. I, however,
caution the Government against taking
such a step which will be very harmful as
it will be another blot on our face, The
people may be assured that if the commi-
ssions failed, justice would be dome to
them. I want full justice plus weightage
for Punjab, This can only satisfy the peo~
ple to some extent.

Unpemployment is also a very impor-
tant problem in Punjab, I want that the
entire Punjab state shou'd industrially be
declared as belonging to category-A so
that several unemployed persons there are
also able to play their role.

I will finish my speech after submitting
one point more. So long as the Government
does not solve this problem it wiil have to
go on facing this allegation that it is de-
liberately not solving the Punjab problem
probabily due to its political considerat«
ions. The Barnala Government had been
thrown out for the sake of Haryana, but
there they could win only five seats, If
they had not done so, they might have
win 15-20 seats. So, while expressing my
views on the President’s Address, I would
say with full seriousness that if we want to
solve the Punjab problem, we will have
to find out a political solution as there is
po other alternative. I finish my speech
with these words asserting that if these
things had been dope we would have su-
pported this Motion but now it is difficult,

SHRI KUNWAR RAM (Nawada) :
Mr. Chairman, Sir, I extend my hearty
congratulation to the Hon. Presideat for
his accurate expression of Governments
objectives, ideals and achievements. The
hon. President has expressed reality about
the country in para 3 of his Address.
Our Prime Minister is determined to pro-
vide social justice to the people 1o trug
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sense. He is also determinped to defend
the unity and integrity of the country. He
is cager to secure a topmost place for
India in the galaxy of nations of the.
world. He is bent upon removing poverty
and unemployement by making extensive
use of science and technclogy.

Mr. Chairman, Sir, the problem being
faced by Punjab has just now been high-
lighted because the hon. President has also
expressed bis worry about it, The hon,
Member who has just spoken has also
expressed his apxiety in this regard. But
there is no question of succumbing to the
terrorism apd extremism which have rai-
sed a.storm and created {nstability in
Punjab. We will have to combat that
situation at all costs, We have always
been anxious (0 have an accord and we
have accordingly been working but the
way the terrorists, extremists are being en-
couraged, it becomes very difficult to kneel
down before the terroirsts. If we go to
other states of the country, we are asked
what is happening in Punjab, what are the
reasons for the situation created by terror-
ists and whether the Central Government
would be able to contain terrorism or not.
They are very much annoyed over the
situation. They are anxiously waiting for
a solution. We are representatives of the
people. When, I go to my region or to
their region or elsewhere in the country,
1 have to face this very question and ]
can’t answer it. Urgency for a political
solution has been emphasised. It is true
that this problem could be solved only
through a political solution, but it is not
allowed to be solved. Allegations may be
levelled about 1t but I would Jike to urge
upon the opposition parties to just peep
into their ioner selves, Some actions on
their part don't let the problem be solved.
They do not want to allow the Rajiv
Goveroment to run peacefully. They are
always conspiring to grabpower somehow
or the other. They are not really interested
to find. out a solution for the Punjab pro-
blem. They are simply after power, [
think we can solve this problem if we rige
above politics of grabbing power. Most
of the people of India have full faith.in
Rajiv Gandhi’s leadership and the work is
going on according to that. We want that
blood shed of Shrimati Indira Gandhi.
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should not go waste, The Hon. President
has opined that the Government is pre-
pared to talk to anybody who refrains
from violence. We are prepared for
talks but where are the leaders of
terrorists ? The terrorists and their
protectors are not prepared for talks. They
say that they do not support terrorism,
But the question is whether their support is
without any reservations. They are actu-
ally not ready to share the concern which
has been expressed by the hon. President.
Today we find that the whole world is
against extremism. What happened in
Sri Lanka ? Our Prime Minister took an
initiative to fight extremism in Sri Lanka
and send our Army there to restore gpeace,
We have thus proved to the world that we
are prepared to pay every price and to
make every sacrifice to eliminate extre-
mism.

Mr. Chairman, I would like to say that
we will have to go on following the pre-
sent policies in this country if we bave to
bring about economic improve-
ment. The hon. President has also ex-
pressed some concern in this regard. I
particularly want to draw attention to two
points which are basic questions, We have
to defend independence of the country and
also to protect the liberty of the people in
gencral. We have so far been working in
accordance with the provisions made in
the constitution. During the last 40 years,
under the leadership of Pt, Jawahar Lal
Nebru, under the leadership of Shrimati
Indira Gandhi and under the leadership
of Shri Lal Bahadur Shastri and now un-
der the strong leadership of Shri Rajiv
Gandhi, we have been working in accor-
dance with the policies and the social
principles as c¢onshrined in our Constitut-
ion, Today, when some elements want to
weaken the country from inside and want
to endanger the democratic set up in the
country, the Government is determined to
face this challenge and lead the country to
march forward on the path of progress.

But sofar as our economy is concer-
ned, all the policies in this connection
have also been laid down. We have enac-
ted a law to provide for a ceiling in res-
pect of urban property too, In spite of
this, the property of Urban people is on:
the increase and this is also affecting the
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rural areas. We find that all development
work is carried on in the urbap areas only,
we have not been able to complete the tar-
gets fixed for the rural areas with the
result that the poor are becoming poorer.

The hon. President has mentioned that
poverty is the greatest enemy of our coun-
try. 1t is correct to say that we have been
striving to eradicate poverty but we have
not been able to achieve any significant
success. What is the reason for this ? We
want (o go into these reasons because we
represent the people. We come to this
House to highlight public grievances and
place them before our Government. We
are a link beiween the people and the ad.
ministration. It is our duty to see that the
administration remains alert, works with
responsibility and removes the difficulties
of the public.

We lay down policies and epact laws
in this aupust House. We too give our
approval 1o huge sums of money for big
plans but so far as their execution is con-
cerncd, this is to be done by the admini-
stration, by the Gov.rnment. If our ad-
ministrative machincry fails to implement
the plan with honesty and responsibility,
we are upable to achieve our purpose. The
Members belonging to the opposition have
never drawn the atrention of the Govern-
ment towards this aspect, 1 have the least
hesitation to say that I have not heard a
word in the whole Address that wc would
activite the administrative machinery too,
It this is also added to the Address of the
hon. President, 1 think, it will give a big
boost to our policies, to our develop-
mental works apd to our measures.lo
strengthen the country both at national as
well as international levels. The addition
of this espect of activising the Goverrment
machinery will be very useful.

Mr. Chairman, Sir, now I want to sub-
mit sore other points also. I want to
suggest that it is very vital to unearth
black money. Some efforts have already
been made in this connection. Apart from
keeping an eye or big industrialists there
is also a need to keep an eye on Sadhus
and Swamis like Chandraswami, When his
_ premises were raided, property worth cro-
res of rupees was discovered., There is
need to bring out black money in possess-
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ion of such people. The people can re:
-main beware of businessmen but such men
loot the people through religious mesmer-
ism and, collect crores of rupees and
evade taxes. They enjoy all sorts of luxur-
fes and indulge in misdeeds, we should
remain beware of such people. The Land
attached to *Mathas’ should be taken over
and distributed among labourers and the
land of those given to luxury should be
distributed among the poor people.

17.00 hrs.

Top-most priority should be given to
irrigation schemes, There was no justifica-
tion for keeping the Kosi Project which was
started in the first plan, pending till now,
Similarly, an agreement should be conclu-
ded with the Nepal Government at all costs
to control and make use the waters of ri-
vers lowing from Nepal. The Rajasthan
Canal should be completed soon, The
projects of Tilaya-Dhadhar Koyal Karo
and Upper Sakri etc. of Bihar should be
implemented soon. By putting restriction
on sale-purchase of urbap land, house-
building industry should be nationalised
so that the source of black money is
blocked effectively. A Housing
Bank should be set up soon. At Jeast one
member of each Harijan and Advasi family
should be provided with a Government
job, Firstly all posts of fourth class servi-
ces should exclusively be reserved for
them, Decentralisation of power should
be brought about. Due to inciease in
urbap population, the condition of transe-
port, housing and environment is deterior«
ating day by day and as such Government
offices in Delhi and in the capitals of the
siates shou!ld be shifted to other pldces,
Every such technology which deprives the
people of employment should be discar-
ded. What is the justification for introduc-
ting such a technology which deprives the
people of their means of living. [If there
is any proposal with the Government to
make use of such a technology, I suggest,
it should not be implemented. Employment
exchanges should be computerised. Railway
services should be extended to backward
areas. ‘Just now, ap hon. Member was
telling'that at some p'aces fast trains pass
gfter evey hour or so whi'e at other places
if a train leaves in the '‘evening, the next
arrives only next morning. This is not a
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good system, definetely not in line with
gocialism, Development works specially
railway development works should be carr-
jed on vigorously.

There are some demands about Bibar
too. These demands are at pational
Jevel, The Patna universlty shou!d be
converted into a Central University, The
Nalanda Pali Institution and the Prakrit
Institution of Vaishali should be granted
the status of a University. The area
comprising Patna-Gaya-Nawada-Vaishali
and Nalanda should be developed as a
National tourist area. In order to make
use of the residual material of oil refinary
in Baroni, the proposed petro-complex
should be set up there which is lying
pending. Adequate amount should be
earmarked to establish Thermal Power
Station at Kahalgaon of Bhagalpur,
Bridges on the Ganges should be const-
ructed at Bhagalpur and Munger, Also
arrangements for irrigation in the areas
alopg with the banks of the Ganges
should be made, The Nalanda Open
University should be activised. Double
railway line should be laid between Patna
and Gaya for extention of suburban
railway service. The Gaya Kiul line
should be converted into double line and
developed as a alternate line for the
movement of fast trains, The line from
Gaya to Kiul via Nalanda should also be
converted into double line. The royalty
from Bihar mines should be increased to
strepgthen the economy of Bihar. In
Bibar sick industries, particularly jute,
cemnent, paper, sugar and cloth industries
should be revived. The traditional
control on the forest by Adivasis should
be maintained,

With these words |
Motion of Thanks.

support the

SHRI AZIZ QURESHI (Satna) : Mr,
Chairman, Sir, I rise to support the
. Motion of Thanks on the President’s
Address. First of all, I wish to thank
the President for making a reference to
the Sarhadi Gandhi Khan Abdul Ghaffar
Khan iu para 2 of bis Address. I think
simply paying tributes to him is not
sufficient. History is a witness that after
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the partition of the country, we had
thrown him to the wolves. So thisis
very essential that a national monument
should be erected in the memory of
Sarhadi Gandhi and through it the public
should be inspired to face the communal
forces and those clements creating terror
in the country. In this connection, ] waut
to suggest that a university shou'd be
established in Delhi in the memory of
Sarhadi Gandhi. But it would be a most
appropriate tribute to him if Delhi Uni-
versity is renamed as Khan Abdul Ghaffar
Khan University, I would rather suggest
that a chair after his pame should be
established in each of the universities in
Aligarh, Banaras, Calcutta, Madras,
Bombay. Mysore and Hyderabad and also
tbe students should be awarded scholar-
ships on merit-cum-means basis for doing
national integration work for propagating
his views throughout the country for
which Badshah Khan struggled throughout
bis life. With it, a national award for
understanding should be established in
the memory of Badshah Khan in our
country as has been done in case of
other leaders. The main buildings and
roads in Delhl and other big cities should
be repamed after the name of Badshah
Khap so that it could be a real tribute to
bim. Besides, in order to perpetuate his
memory his name should be associated
with cultural programmes and educational
institutions. Like portraits of other
leaders his portrait should also find a
place inside the Parliament House.

Mr. Chairman, Sir, now I would like
to refer to para 3 of the President’s
Address in which, he has drawn a picture
of New India which Is going to emerge in
future. Ip para 4, he has referred to the
poverty and disparities prevalent 1n India
for the eradication of which we will have
to make efforts. The contents of para 3
and 4 give us a glimpse of the Preamble
of the Constitution. We have guaranteed
fundamental rights to every citizen in the
Constitution. Every citlzen of India is
entitled to these rights as freedom of
thought, expression, belief, worship and
faith. We are epjoying these rights with
full freedom and without apny discrimi-
nation.
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17.11 hrs.

[MR. DEPUTY SPEAKER in the
Chair]

We have guaranteed social justice, po-
litical justice, equality of status and equal
opportuanlties in the Preamble to all the
citizens. Of course, they are enjoying
political justice but we have not been
able to provide them social justice to the
desired extent. Today, there are so many
weaker sections in our society which need
our attention so that they may feel that
they are also getting social and political
justice and are entitlied to equal rights as
available to other citizens. They should
enjoy those rights, We will have to create
that condition in the country,

Mr. Deputy Speaker, Sir, now I would
like to talk about the criticism which has
been made by some Hon. Members in
respect of Motion of Thanks on the Pre-
sident’s Address. Among other things,
the Members of Opposition want to know
as to the why Peace-Keeping Force has
been sent to Srl Lanka. Either they are
not aware of the facts or they have not
paid full attention towards this issue, If
our friends go through the pages of His-
tory, they will find that the Indian forces
bad also taken part in the first and second
world wars, This is a different issue
whether they went there voluntarily or
were sent there against their wishes, But
whenever the question to put an end to
the fascist powers arose in the world, the
Indian torces played a significapt role on
every occasion. The Indian soldiers dis-
played their valour every time. This is
quite another thing that these fascit
powers overnight converted it into people’s
war. When Pakistan attacked Kashmir
and the Maharaja of Kashmir sought our
help the Indian forces were sent to
Kashmir for the first time, of course, with
the consent of Mahatma Gandhl. They
were sent there to protect the rights of
the people of Kashmir, Similarly the Suez
Canal was nationalised and U ,N. Forces
were deployed there in the wake of attack
launched by Britain, Israel and France
against Egypt and when the President
Nasir did not allow the Pakistan Forces
to land there, then at that time, the
Indian forces were scnt there to settle the
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Suez Canal dispute, to restore peace and
to protect the rights of the people there.
Thercafter the role of Indian army in the
Korecan war cannot be forgotton. The
Neutral Nations Repatriatiopn Commission
bad been constituted at that time and it
was no other than our valiapt general
Thimmaya of Maharashtra who headed
that Commission, It was under his
leadership that the rights of the people
could be protected and other arrangements
made. The Indian army also played a
very important role in Congo. At the
time of deputing the army there our
Government had decided that the army,
if necessary, might use arms there. It bas
been a very old tradition of our army to
protect the rights of the people. 1 would
like to know from my collecagues as to
why they have now become indifferent to
this aspect. They should be aware that
the Israell army was already there in
Sri Lanka before our army landed there.
They were imparting para-military com-
mando training to the people of Sri
Lanka. The imperialist powers like U.S A,
were also active in that island. Had the
Indian army not gone there, the armies
of U.S.A., Israel and Pakistan would have
come there and an impending danger
would have been hovering above our
heads. I would, therefore, like to ask
those people who want to take advantage
of this issue by giving it a political colour
to look at this problem 1o this perspective
sincerely, The history of the world will
always remember the Accord which has
been signed by our Government, by our
Prime Minister with the Government of
Sri Lanka, In this way our Government
have saved the Indian Ocean from a great
danger. It did not allow it to become a
base of the Super Powers. In order to
implement their Accord, we will pay every
price, make every sacrifice, even if we are
not prepared for that, We will continue
to do every thing possitble to honour our
commitment, The entire country will
support the Prime Minister in this task, It
is our decision and the allegations of the
opposition are not golng to affect it in
any way.

Mr. Deputy Speaker, Sir, I would like
to express my views on para 14 dealing
with the National Education Policy, It
gives me pleasure that the number of
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Navodaya Vidyalayas in the country has
gone up to 206, I am also pleased to
know that 41 per cent students selected
for these institutions during 1986 belonged
to families living below the povery line.
Similarly 77 per cent students of these
institutions came from villages, I commend
the Government and the administration
and ailso congratulate them for showing a
ray of hope in the midst of darkness
spread everywhere. But, I would like to
refer to the commitment made by the
Government under article 45 of the
Constitution 40 years ago that primary
education will be made compulsory for all
children in the country. This commit-
ment continues to be an un'ulfilled dream
till today. The people of the country
demand that the above commitment made
by our Icaders like Pandit Nehru,
Mahatma Gandhi and by the Government
should be fulfilled now,

While making a reference to the
National Education Policy, 1 would like
to take up the case of an important and
historical university known as the Aligarh
Muslim University, Everybody in the
country is aware of this university and its
history, Our late Prime Minister, Shri-
mati Indira Gapdhi, who was closely
associated with this university, a special
law was passed in the Parliament keeping
in view the sentiments of the people and
thereby declared it an institution belong-
ing to minorities, In accordance with the
law passed by the Parliament the Univer.
sity was empowered to set up a court to
d=cide its own cases. Six M.Ps from the
Lok Sabha and 4 M.Ps from the Rajya
Sabha are taken in this court. But it is
unfortunate that though the court has
been set up, the principles as laid down
under the law passed by the parliament,
are totally being neglected by the present
Vice Chancellor.** And whatever Shri-
mati Indira Gnadhi haa given to the
minoritics and the Muslims of this couantry
that**. This has given rise to dis-
contentment among all the Muslims in the

country.

I would like that the Government and

»s Expunged as ordered by the Chalir;
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the Prime Minister should see that**. It
may be recalled that the representatives
of those people who do not accept Kash-
mir as a part of India and are of the
opinion that merger of Kashmir has not
yet been completed, were invited to the
University and honoured and were
allowed to openly criticise our Prime
Minister, Shrimati Indira Gandhi and the
Constitution. They were hocoured under
the protection of the authorities,

I would like that the Government
should look into it as to why this Act
which was passed by the Lok Sabha and
the Parliament, is not being implemented
fully, Perhrps, we are thinking that
Aligarh Muslim institution is a Private
institution. If this attitude continues to
be there it will bring a great disaster to
the country and its responsibility will be
put squarely on those Officers sitting In
the Ministry of Education who are suppor-
ting the Vice-Chancellor in a wrong way.
1 would like that the Hon. Prime Minister
should look into it and take suitable
action to preserve peace in the country,

Mr. Deputy Speaker, Sir, your bell is
ringing again and again, Therefore, with
these words I support the Motion.

[English]

~ /.  SHRI M., GILL (Ludhiana): Mr.
¢, Deputy-Speaker, Sir, I seek your permis-

sion to expose the stale, stagnant, empty
and ritualistic appreach of the Central
Government towards the burning problems
of the nation. which have been mirrored
in the Presidential Address before both

the Houses of Parliament.

I have thcf highest regard for the Office
of the President and his person., But the
drafters of this Address bhas conveyed
the impression to the people that the
Bharats Nero was $iddling with his flute
while every bit of Bharat soul was bur;rﬁ'g‘
in pain. Thisfom'-of-ordcr tune and out-
of-place tune has rather suppressed very
important voices which have to be heard
and which have to be taken consideration
of the shrieks of the widowed-daughters of

N —— .

**Expunged as ordcred by the Chair,



493 Motion of Thanks

this country, the cries of the orphaned
toddler sons of India and also the bleeding
wails of those aging mothers who have
been rendered son’ess and childless before
their cyes by the bullets which were,
unfortunately, manufactured in the ordoa-
nce of India.

Now, unfortunately, with the ever-
increasing rise in graph of the prices of
consumer goods and commodities and ever
increasing bone-breaking burden on the
life of the people, they have given an
impression to the peop e that 1his Govern-
ment led by Shri Rajiv Gandhi, is deter-
mined to eliniinate all the classes in this
country excepting two classes-one multi-
millhonairs and the other poor labourers,
pennyless labourers. These are the two
classes. If the things are going in this
manner, ultimately we are heading towards
this. It appears that the concept of this
Government is that the classless society of
tomorrow of India would be like this.
Under thess circumstances, what has hap-
pened in the last year and all these years ?
We have to take into consideration our
economic -conditions and our social and
political conditions everywhere. It isa
tragedy, 1 should say, of the national
dimension that Rashtrapati has to remind
the nation of their goal, which is enshrined
in the Preamble of the Constitution, that
the people have taken a solemn resolve to
constitute India into sovereign, demo-
cratic and socialistic republic, even after
40 years of Congress rule. This shows
that we have not been able to move even
one step in this direction during these
forty years. That is why it has been
repeated in the Presidential Address after
40 years. This is a tragedy. On the con-
trary, we seem to have traversed some
steps backward from the cherished goals
set by the framers of the Constitution,
and I have no doubt that the souls of
those framers of the Constitution must be
restless, wherever they are. Afier forty
years, this situation is there. After all
what kihd of socialism is our goal. It was
there when the constitution was framed,
it was there when we got the indepdencnce,
and it is now being repeated after 40 years,
On the other hand, I would say that
sociallsm in India is a thing of the past
and Mr. Rajiv Gandhi is going to lay it at
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rest in the galleries of the National
Archives. About iwo months ago he
made a public statement ie Madras that
India cannot afford socialism. Also, in
various public statements in Madras, he
said that the public undertakings are ex-
bausting the resources of the nation, and
actually they are not generating any reso-
urces. In this Address itself and in the
Budget also, there two things are stressed
over and again. This is just the repetition
of our goals which I feel this Government
will never achieve. 1 am reminded of an
Urdu couplet :

“*Nazar unki zuban unki, mein
kisko maut par samjhoou, Nazar
kutchh aur kahati hai, zuban
kutchh aur kahati hai, Bataya ja
raha hai kafila manzil pe Aa
pahuucha, magar is Kkafile ki das-
tan kntchh aur kahati hai.”

This is how we are passing through
all these situations. Now we can see for
ourselves that on the one hand the sky-
scrappers are rising day in and day out,
and underneath those mansions, those air-
conditioned palaces. the poor people, with
empty stomachs, empty breests, bare-
footed, without any shelter, are lying on
the foot-paths, and their number is increa-
ing day by day. Is this the socialism we
are thinking of 7 On the other hand we
see the dining tables of the rich people
full of sumptuous meals, foreign drinks
and all sorts o! fruits. We have got re-
ports from Orissa that because of under-
nourishment, starvation deaths are taking
place in Kalahandi ard Koraput districts.
Is it not the tragedy of India that even
after forty years, with all the wealth in the
country, with all the stocks that we have
got-——we claim that we have got the stores
full of foodgrains—there are starvation-
deaths ? This is not the only example,
there are hundreds of such examples, Is
this what we are heading for 7 And we are
claiming that our goal is socialism, I
think these are all empty slogans and we
are just repeating them. Unless we stick
honestly to this goal, all these empty
slogans are leading this nation astray, I
would say.

Again, Sir, we have certain figures
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with us, We claim to be aiming for socl-
alism. There are other countries also in
thus word which claim socialism as their
goal, But do you know what is the diffe-
rence between the higbest and the lowest
income in those countries ? In some coun-
tries it is 1.3, and in some other countrics
itis 1.7. That is the maximum. But
here in India there is a yawning gap bet.
ween the poor and the rich, and I would
not hesitate to say that the gap is 1:1000,
Still we are claiming that we are beading
towards socialism. This tragedy is not
going to stop unless we try to rcalise and
think over the matter.

Then, Sir, the black money in this
country is creating havoc. It is increas-
ing in geometrical figures. I think, in 1951,
it was only tothe tune of 200 crores of
rupees and in 1966 it was to the tune of
Rs. 1216 crores. In 1979, it rose to Rs.
8600 crores and in 1986, it reached Rs.
37,000 crores and I can daresay that by
this time, it would have cros:ed Rs. 40,000
crores and all that scandalous money of
Bofors and Fair fax which is lying in the
foreign banks is taken into account, it wo=
uld be more than Rs, 41,000 crores. If this
black money circulation continues in our
country, we cannot achileve socialism,
nor we can claim of democratic systems
bere por we can claim other things, There
are at present 34 million unemployed and
by 1995,the economists say that the number
of the upemployed will be 75 million. If
this is the situation we cannot have any
other idea except that we have to think
over and over again.

Mr. Deputy-Speaker, Sir, 1 have only
to say that neither we have achieved nor
we are going to achieve socialism and we
are talking of democracy. Unfortunately,
this Government has persistently and
consistent’'y eroded the democratic insti-
tution and democratic values of life, In
regard to the most important and most
powerful piliar of democracy. that is, the
Supreme Court or the Courts of justice, I
would point out what havoc has been
played 1n the appointment of judges and
transfer of judges 7 What is happening
everyday 7 Everyday, Commissions of
Enquiry are appointed and crores of
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rupees are spent on the Commissions and
ultimately they do not act uvpon the
recommendstions or tke findings of the
Commissions of Inguiry. There is an
Inquiry Commission Amendment Act
whereby secrecy is kept without disclosing
it even to the Parliament aithough it is
claimed to be a sovercign body. We do
not know what our position Is. This
should be told to the Parliament, But on
the other hand some times Election
Commission is being bull-dczed and some
times it is by-passed. If these things are
continued, the democracy cannot sur-
vive.

Sir, my colleagues have already
spoken about Punjab and others on
Tr:pura. These are the facts. The law
and order situation is such that whatever
there is 1aw in the courts, there is no
order for years together and wherever
there is order in the South Block, there
is no law. The other vay, the Home
Minister made a staiement when a-ked by
one of his colleagues about the law and
order situation of the country. He said
that law is the concern of Mr. Shiv
Shankar and the orders arc issued from
5, Race Course. 1 r1eceived a letrer
yesterday from a widow of Gurdaspur
District. She has narrated in her letter
about the tragic story that her husband
was kidnapped and later on disposed of
by the para-military forces. She filed a
complaint of murder and in the Court of
law an evidence was produced. In the
court some officers were summooed tut
they did not appear. Then the Court
issued non-bailable warrant, But even
up-till-date, after a period of one yeat,
they have not appeared before the court.
lostead they have issued threatening letters
to the widow. The Police and the Execu-
tive have got scantest regard for the court
of law and justice, one of the pillars of
democracy: Nobody is taking care of it.
After all we have to think over these
things seriously. This is one incident.
I have other incidents also in Punjab to
narrate. Mr. Tohra has been given a
charge-sheet after a period of three years
and nine months. The Cr.P.C. does not
permit such procedure of law. He has
been given this charge sheet now. He
was released, and after some time he wasg
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arrested agaln in this case. Here the
legal procedures have been violated.
Unless we have the regard for law, we
cannot claim any democracy ln the
country.

MR. DEPUTY SPEAKER
wind up.

Please

SHRI M. S. GILL: 1 am going to
wind up very shortly.

Then, the secular aspect has been
mentioned in the President’s Address,
Unfortunately, as has been pointed out
by other speakers, there are various
incidents like the Meerut incident, the
Maulana incident, the incident of Delhl
carpage and some other incidents in
Gurdaspur, Amritsar and Ferozepur dist-
ricts in Punjab. These incidents show
that we also do not have regard for the
word ‘secularism’ which is enshrined in
the Constitution. We actually npever
bothered to think that this is such a pious
word that we have to stick to it to move
on and to take the nation ahead, Reports
say that Muslims are discouraged from
enrolment in the police, para-military
forces and in the military. This is the
report of Mr, Justice Mishra—131 gurud-
waras were burnt in Delhi, not a siogle
man was charge-sheeted or punished.
These things are going om, Can you
claim the State to be secular 7 So, I
would submit, Mr, Deputy Speaker, that
these slogans have absolutely no meaning.

Then, I would say that so for as
Punjab is concerned, we have to sit and
think over it, The Prime Minister says,
‘] have no time to think about Punjab’,

This is a double tragedy when the Prime .

Minister of a country says such a thing,
(Interruptions), - Kindly use your good
offices. Through this Parliameat I would
like to appeal to the people of the coun-
try, and 1 pray that we must sit together
and find out a solution for Punjab which
has been burning for the last four or five
years. Whosoever is at fault and who-
soever has done it 1s a secondary
question, The primary question is the
solution of the Punjab problem.

With these words, Mr. Deputy
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Speaker, I oppose the Motion of Thanks
to the President.

[Translation]

SHRI AKHTAR HASAN (Kairana) :
Mr. Deoputy Speaker, Sir, I am very grate-
ful to you for providing me an opportu-
nity to express my views regarding the
Motion of Thanks on the President’s Add-
ress. I rise to support the Motion of
Thanks on the President’s Address, I fully
agree to the Address given by the Presi-
dent before both the Houses of the Parlia-
ment. It has given me much pleasure
and satisfaction that the President has
made a commitment to root out commu-

-palism and secessionism. The President

has also promised to fully implement the
15-point programme in the interest of the
minorities, This has provided a sigh of
relief to the minority communities in
the country. In this connection I can
say, with full confidence, that peace can
be preserved in the country only when
hearts of the minorities are won,

The President has outlined the policy
of the Government on Indo.Pak relations
before the House, I cannot help but praise
it. In fact India believes in maintaining
friendly relations with its neighbours. It
is a matter of great concern that there is
a lot of difference between the words and
the actions of the Government of Pakis-
tan. It has not only been making cland-
estine efforts to acquire atomic weapons
but also helping the secessionist forces in

. our country., I request the Government

to give due thought to this aspect and
remain cautious about the diplomatic
tactics of Pakistan.

[English]

SHRI C.P. THAKUR (Patna) : Mr,
Deputy-Speaker, Sir I thank you for
giving me this time, This Address by the
President is welldrafted, well-documented
and well-intentioned. It is not a hazy
illusion but rather a document in reality.
What is the thinking of the Government,
what s the Government doing, they are
contained in this Address, Our Prime
Minister wants to transform this country
into a strong, educated and modern coun-
try. With this aim in view, he wants to
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barness science and technology and other
techaoiques.

Now, some of the Members from the
Opposition said, what is the need of repe-
ating the words ¢ socialism and secularism
etc.” If you have to practise all good
things, you have to repeat them. A Hindu
goes to Mandir so many times; a Muslim
repeats Namaz 5 times a day;and the Chri-
‘stian goes to the church. The reason is
that be will do those good things, So,
with that in view, we have to remind. the
.people about the socialism, abcut the
secularism, Now, the vision . of this Gove-
rnment was the vision of Mabatma Gan-
dhi, vision of Pandit Jawaharlal Nehru
and of late Shrimati Indira Gandhi. We
want to coniinue on the same path shown
by these great leaders,

Now, some of the Members from the
Opposition—learned Member, Mr, Indra-
jit Gupta —pointed out, there is a contra-
diction in our foreign policy Statement
regarding United States of America. Actu-
ally, there is no contradiction We are a
Nan-Aligned nation and we have to
maintain a balance. If we want to be
very friendly with one bloc, we have to be
friendly with other bloc also. No doubt,
we value the friendship with Soviet Russia

and there is a long paragraph on that.
" Since we are the leader of the Non-Alig-
ned nations, we also bhave to improve rela-
tions with United States. But we are not
an ally of any power and, therefore, we
have pointed out where the United States
is committing mistakes—when they are
arming Pakistan—we say that America is
doing a wrong thing and not a right thing,

Now, on the Afghanistan issue, one of
the bon, Members, Dr. Dinesh Goswami
has pointed out that it is a childisb sort
of suggestion, made by India. But be
does not realise that in the political game
of Afghanistan, there were, only two
powers, two super powers Russia and
America, as America is p!aying the chess

~ tbrough Pakistan. It is to the credit of our
Government, to the credit of our
out Psime Minister, that when Russia
announced retyrp of army from Afghani-
stan, they conveyed that to India apd also

MARCH 1, 1988

on Pr. dddress.. 500

the American.eputy Foreign Minister bas
come to consult with our Prime Minister,
to find.the real. good and permanent solu.
tion to Afghanistan issue, By that, India
has galned in the world politice,

Regarding Sri Lanka issue, some Mem-
bers pointed out that we have done the
same. But actually there was no other
alternative left for us, That was the best
option for India. At that time, there was
a vacuum in Sri Lanka and this vacuum
would have been filled either by any super-
power or by Israel or by any other power
and, in that case, what would bave been
the political and strategic position of
India ? Therefore we sent the lodian
forces to Sri Lanka not to conquer but to
bring normalcy and order in the. frame-
work of the constitution of that country
and for that also, for the first time, the
Tamilians were given their night to vote
and everything required in the normal life
of the Sri Lanka Goveroment. It was a
right move at that time. The person who
takes intitiative in any matter would meet
with some resistance in the beginning but
I think the Shri Lapkan pollcy of the
Goverpment of India will succeed and
peace and pormalcy wil come to Sl
Lanka,

Coming to the internal policy, this
Government of our Prime Minister has
stood through two grim trim tests. One
is forced by nature and another is hatched
by conspirators. The first is the drought
and floods. The country has passed thro-
ugh the uoprecedented drought and floods
this time and, instead of -wasting time on
pon-issues, our Prime Minister tackled the
fioods and drought situation with all
the might of 1he Goveromest and every-
thing was mobilised and nobody was allo-
wed to die due to hunger and.all help was
given to the needy.

The second is the comspiracy to topple
this Government, the conspiracy,to actu-
ally defame the Prime Minister, In India
all the political ; parties move round the
political leaderss, whether it is the Cong-
ress. party, Apna DMK. DMK, NTR
party or.- any party. The conspirators
think that *‘If you defame the Prime Mini-
stes, thep naturally, the whole party
will be later on . defamed.” They
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thought that they will  succeed
in the game. But the credit goes
to the people of this country, The credit
goes to the MPs of the Congress party
that they understood this game and they
did not allow these conspirators to
succeed.

The people have said that we are not
socialists and that we are forgetting socia-
lism. But in the Address, we have given
all prominence to the public secior and to
the development of the poor, of the dawn-
trodden. This is the goal of our Govern-
ment. There might be some faulys in the
public sector. I think everywhere. in the
warld, the public sector is not being pro-
perly manned in the socialist countries
and everybody is realising that there is
some fault in the maaagement. If the
management improves. the public sector
will also improve and. therefore, there
should be a special cadre of, public sector
and thss Government is not forgetting the
path of socialiam.

I must say that in the Address,, impor-
tance bas been given to farmers, for the
agricultural sector and in this sectof, the
tole of the water management has been
highlighted, Bibar this year has suffeced
from unprecedented floods. So, I sugg-
¢st that measures should be taken to pye-
vent floods in Bihar. Further, 1 weuld
like to point out that the Sone canal was
built 110 years ago and because of brea-
ches etc. that has been ruined. There
should be some renovation of the Sone
canal. Then the Tal area in Patna , Dist-
rict and Mungir etc. if they are properly
maintained they can feed pulses to the
whole of this country. Therefore, these
are'some of the arecas where attention has
to be bestowed, Such provinces of Bihar
should be given preference.

With these words, as the time {s up,
I thaok you for giving me this time and I
support the Motion of Thanks,

SHRI SRIBALLAV PANIGRAHI
(Deogarh) : Mr, Deputy-Speaker, Sir, I
rise to support the Motion of Thanks.on
the President’s. Address moved K by Shri
Bhagat. The President’s Address is esse-
ntially an overview of the state of the
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Nation containing and summing up the
performance of the Gavernment and giving
his advice as the Head of the Nation. Sir,
as you kpow, the Presideat has not onaly
highlighted the performance of this Gove.
roment during the last year but also he
has referred tg the challenging situation
the nation is facing and dealt as to how
we should meet this challenge with his
advice. He has also outlined the progra-
mme of the Government ahead of the year,
The outgeing year was a very difficult
year and a challegiog year. These challe-
nges came not only from outside but also
frem within, As you kpow, Sir, the
rain-God was unfavourable and unkind,
We had also to face the serious challenge

i.e, the failure of crops. During the last

year, we bad the worst drought of .the
century. Also, there were confllcts and
dispute along both the berders—the Paki-
stan border and the China border., But
still then, in spite of all these things like
the serious drought, bhorder dispute and
the growing terrorism, the achievements
that this Government had done under the
young Prime Minister’s able guidance are
quite spectacular. They have been well

reflected in the President’s Address and
the Government deserves congratulations,

In spite of all these adverse effects, our

economy, which has been based on strong

foundations, has stood the test of time
and in spite of all such things our econo-

my has recorded a positive growth and

this GNP growth rate will be aileast one

or two per cent. Whereas in 1979-80
when the Janata peoplc were at the helm

of affairs, they were ruling this country

with Jesser impact of drought. The mag-

nitude of drought at that time was lesser. .

In spite of that, GNP recorded minus 4.7
per cent. Coming to my point, in the
industsial scctor, the growth rate will be
about 10 per cent over what it was during
tbe corresponding period of last year,
Further, the inflation will not touch the
tweo-digits whereas it was 21 per cent duri.
ng the Janata period, Why did it happen
s0 ? Despite the unfavourable situation,
the Government has managed .the situation
appreciably. In all the fronts, they mana-
ged -the situation very well,

Coming to my next point, I would Jike
to say something about the SS Missile that
was successfully tested last week, Of
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course, that was done after the President
delivered his Addres here. This is some-
thing about which the entire nation is
proud of. The S.S. Missiles will now be
inducted into Army. I wonder at the
attitude of opposition Members. I do
not know why they are making allegations
agalinst the ruling party—against the Rajiv
Gandhi Government. What do they say ?
I am reminded of a story of seven blind
persons who were looking at an clephant.
They were giving their description at the
appearance of the elephant. Whatver por-
tion they came across—every onec of them
thought that the elephant had the appea-
rance of what they felt. I do not know
why they are trying to be blind. Why they
are not looking at the progress which the
country has been making, with their eyes
open. And they are also not having a
comprehensive picuture before them. I do
not know why they are intentionally tryi-
ng to present a gloomy picture. Is it the
time to do so when the country is reeling
under severe drought 2 They are trying to
go to every nook and corner of the coun-
try and are telling about the fantastic sto-
. ries—the storles based on untruth. These
are all only figment of imagination, Take
for example, Bofors, Fairfax etc, They
should be ashamed of their conduct. They
arc now preparing for a Bharat Bandh on
23rd March, They are also, day in and
day out, publicly and through the press,
inside and outside the House, demanding
the resignation of Prime Minister Rajiv
Gandhi. They are demanding repolls,
They are demanding fresh elections. What
for are they demanding all these things ?
Where is the justification 7 In Tripura,
as you know, recently elections were
held. Panchayat c¢lections were held in
. Kerala and at different places. There is a
story about rigging. There is the news
report that three Cabinet Ministers of the
Jyoti Basu Government are making alle-
gations about rigging, Now these pecople
are saylog that Rajiv Gandhi Government
has disregard for democratic institutions.
This is like devil preaching scriptures.
They forget for a moment that they are
inside a glass house and they try to throw
stones at others—at Congress Govern-
ment.

Sir, what happened to NTR ? What
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is the judgment of the Court against him ?
Has he got any regard for judiciary ? He
is still contipuing under one plea or ano-
ther. What happened in the by-slection
at Nazira in Assam ? It is only because
Congress has utmost regard for democracy
Democracy iIs surviviog in this country.
Democracy is not only surviving but it has

" taken decp roots and nobody can do any

damage to it and to other democratic in-
stitutions.

Again, these people are giving a call
for general strike in factories and every-
wherc on 13th and 14th. They are going
to organise Bharat Bandh, I am remin-
ded of one thing. Can they not look at
the article in the ‘Time’ magazine publi-
shed in America? In that, they have
categorically and emphatically stated that
there is no alternative to Rajlv Gandhi's
Government in India, When there is no
alternative to this Government and when
it is doing weil despite very unfavourable
and hostile situation, what for are they
trying to create anarchy in this country ?
Naturally, people’s opinion also was refle-
cied in polls in Tripura and Meghalaya
and at other places and Panchayat and
municipal elections in Kerala and Andhra
Pradesh. 1 would say that we have got
many types of problems. Our Govern-
ment and for that matter our President is
not complacent. They also say that there
are several other problems, We have to
look at these problems seriously. We
bave to solve these problems. You take
for example, problem regarding terrorism.,
About terrorism, Rashtrapatiji has rightly
said and 1 quote :

““The foremost task is to crush
terrorism aod isolate secessio-
nists,,,"”’

18.00 hrs.

In clear terms he has given topmost
priority to this menacing problem of terro-
rism being faced. He has said that there
can and will be no compromise over the
nation’s integrity and unity. In the seca-
rch for a non-violent political solution of
the problem within the framework of the
Constitution, Government stands ready for
a dialogue with all those who eschew viol-
ence. Mr. Indrajit Gupta, who is not here
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justnow, while referring to this deliberately
missed this point, When he referred to
this, he said only about violence. There
can and will be diolague with those people
if they eschew violence; but at the same
time the foregoing sentence is about the
unity and integrity.

The nation’s economic performance is
a tribute to the soundest of our develop-
ment strategy. Naturally, the President
also is not contended. We have miles to
go ahead. Whe have achieved a lot; but
that is not complete in itself and heis
also not contended, He has advised that
the 8th Plan must provide for even faster
growth, the mechanisation of employment
opportunities and the reduction of regio-
pal disparities, We need both a higher
rate of growth and a composition of gro-
wth that matches the basic needs of the
people and the evolving needs of the eco-
nomy and the society.

He has advised the Government that
regional disparities will have to be eradi-
cated and unless regional disparities are
reduced gradually, the unity and integrity
it is apprehended will be endangered.

Overall we have made a lot of achieve-
ment in the fields of technology, agricul-
ture, industry. etc. In respect of techno-
logy, we are the third greatest power or
country in the world. At the same time
our foreign policy is quite laudable. In
this year also we have played a very lea-
ding role in the international affairs with
regard to South Africa, with regard to
apartheid programme and also with regard
to the slx nations initiative which has pro-
vided the base and impetus for the accord
that is being reached between the two
great powers—America and Soviet Urion,
They are also bringing in a ray of bope
for the whole of the world as far as world
peace and disarmament are concerned,

There are other problems; they are
also highlighted in the Address. One of
the problems is mixing of politics with
religion, Rightly, we bave to fight out
terrorism. In the last year’s speech also
there was a reference to separation of
poltics from religion. The law should be
enacted, We should have the right type
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of secularism should be enacted. It is
high time we separated politics from reli-
gion. Those who violate this, action
should be taken against them and in addi-
tion they should be debarred from contes-
ting elections.

About the administrative reforms a lot
bas been said here, I would say about
the District Collectors’ conference, It
shows how our Prime Minister is sincere
and serious. He said that there should
be administrative responsiveness and acco-
untability. There are allegations that the
Government of India is releasing adequate
funds and massive grants to the States;
but the schemes are not being implemented
properly. That is why the Prime Minister
is baving a direct dialogue with the
District Collectors in different conferences.
But even this is not tolerated by some of
the Oppositlon Governments. Why is it
80 ?

About the public sector undertakings
and high technology there is a reference
here. There is also reference to how to
eradicate illiteracy, how to go in for a
massive plantation programme and small
family and put an end to dowry, bride bur-
niog and regional imbalance. About the ir-
rigation I would say that without irrigation
we cannot think of agricultural advance.
ment. So we should goin for irrigation
on a large scale. Further, we have to
give priority in the ficld of energy.

Orissa which is a backward State is
very much hit by drought this year and
enough funds should be given to the
State. Also a lot of irrigation projects—
RLEGP projects—are pending here for
clearance. I request the Government to
glve priority to these long-pending things
as Orissa is a backward State.

MR, DEPUTY SPEAKER : The Hou-
se stands adjourned to meet again at 11.00
a.m. on 2od March, 1988,

18.06 hra.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
March 2, 1988] Phalguna 12, 1909
(Saka).
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